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Title : Discussion on the Demand for Grant No. 57 and 58 relating to the Ministry of Human Resource Development for the
year 2010.

MR. DEPUTY-SPEAKER: The House will now take up discussion and voting on Demand Nos.57 and 58 relating to the Ministry
of Human Resource Development.

Hon. Members present in the House whose cut motions to the Demands for Grants relating to Ministry of Human Resource
Development have been circulated may, if they desire to move their cut motions, send slips to the Table within 15 minutes
indicating the serial numbers of the cut motions they would like to move. Only those cut motions in respect of which intimation
is received at the Table will be treated as moved.

A list showing the serial numbers of cut motions treated as moved will also be put up on the Notice Board shortly thereafter. In
case any member finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
fourth column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year ending

the 315t day of March, 2010, in respect of the heads of Demands entered in the second column thereof against
Demand Nos. 57 and 58 relating to the Ministry of Human Resource Development.”
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI):
He will be coming and joining us soon.
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SHRI V. KISHORE CHANDRA DEO (ARUKU): Thank you, Mr. Chairman, Sir.



At the very outset, let me thank Dr. Murli Manohar Joshi, who himself is a distinguished educationist, for his views that he has
expressed. | was glad to hear from Dr. Joshi that as far as education is concerned and as far as human resources
development is concerned, it is not party problem of yours or ours. It is a national problem and | certainly like the spirit with
which he said that the nation should take up this cause to go ahead.

I do not think anybody disputes the fact that the purpose of education should not be only economic oriented or even just result
oriented. It should be looked at in its totality to develop the personality of a person, of human kind and to develop the values
and imbibe such qualities that we have inherited from our ancestors for several, not years, but centuries.

Dr. Joshi made a mention about spiritual development. Yes, education should ultimately lead to spiritual development also but
let me hasten to add that at least according to my thinking spiritual development need not necessarily be religious development.
There is no need to link religion with spiritualism. Spiritualism is a cut above these narrow criteria and definitely and certainly |
appreciate that spirit. But | would like to certainly de-link it and | would like the people of the country to think that spiritualism is
not connected with either Hinduism or Islam or any other religion.

Sir, it was heartening to hear from Dr. Joshi that education is something which should not be saffronised. | agree with you and
| congratulate you for having said that in this august House.

DR. MURLI MANOHAR JOSHI (VARANASI): Please do not introduce politics now.

SHRI V. KISHORE CHANDRA DEO (ARUKU): It is not politics at all. | am sorry if | hurt your feelings but you said it and | am
only complimenting you. | am not saying this from a political angle or to score a political point. | am just appreciating from the
bottom of my heart what you said. They are your personal views and | respect them.

As he mentioned earlier, | was going through the report of the Economic Survey. In that | also came across some figures
given by the UNDTP Statistical update of 2008. The indications are that India's human development index ranks at 132. He also
mentioned that that figure is lower than our per capita GDP rank which is 126 and the only reason for this is our low ranking in
education. Therefore, there is no doubt that education is something which needs a kind of a fillip. It needs some kind of a drive
and push at this particular juncture and | am sure that the entire House will be united on this particular aspect.

Before the beginning of the Budget Session, when both Houses met in the Central Hall, the President in her Address had said:

"A National Education Council for Higher Education as recommended by the Yashpal Committee and the National
Knowledge Commission to bring in reform on regulatory institutions will be formed."

Dr. Joshi has gone at length to express his views about the Yashpal Committee Report. | am not going into those details or
disputing that. There are several committees and it is a continuous process. It is just that it was one of the latest committees
which gave its recommendation. The Government did accept this particular recommendation which was also made by the
National Knowledge Commission.

The very fact that it was mentioned in the President's Address indicates the priority that the UPA Government is going to give
for the development of education in our country. | hope, that this will be appreciated by one and all who believe that this is a
sector which deserves priority.

Mr. Chairman, Sir, this year, while presenting the Budget, the hon. Finance Minister had also stated that he is going to give a
special kind of package to increase female literacy in our country. Necessary grants have been given from the General
Budget to the Ministry of Human Resource Development. It is now up to the hon. Minister concerned to take this ahead. The
hon. Minister of Human Resource Development had stated, | was reading somewhere, that he wanted to have a common
syllabus through out the country. Personally, | am for that. | would appreciate that. It is an ideal thing and | wish it happens.
But the subject of Education is in the Concurrent List and different States have their own Boards. So, it will be a Herculean
task but if the hon. Minister can persuade them and have a common syllabus, | am one of those who will be very happy
because education is something that needs to be standardised.

Sir, Dr. Joshi spoke about the diversity that we have. Yes. We are a diverse nation. We have always talked about and boasted
about unity in diversity. We, as a party, never talked about blanket uniformity across the board because we are a nation of
sub nationals and unity is the maximum that we achieve in a diverse situation. But the moment we cross the line and talk about
unity across the board, we will be asking for trouble. We can have unity in the syllabus and in some curriculum. But in other
aspects, which are also relevant, like culture and heritage which differ from region to region and State to State, should be
preserved. As far as those are concerned, the respective States should have a priority in taking steps to see that children of
those States are imparted education in keeping with their culture and heritage and are not deprived and bereft of that kind of a



knowledge which they have imbibed from their earlier generations.

Dr. Joshi spoke elaborately about the nomination of Vice Chancellors to Universities and teachers etc. But | would like to refer
to a primary thing and that is about the system of education itself. The trend which has been growing and as is seen, a lot of
pressure is being brought upon our students, especially at the secondary level. There is so much of competition; there is so
much of cramming that a child has to do. Sometimes | wonder whether our education system, as it has evolved today, is
something where we are testing the memorising capacity of a student, or are testing the intrinsic intelligence of a student. It is
an one day affair. All of us have good days and bad days. | do not know if this is an ideal system to judge whether a student is
meritorious or not. Parents are going through all kinds of problems because of this. This House, in the previous Lok Sabha of
which you also were a Member, had discussed on several occasions the issue of suicide by farmers. | think, it will be a sad
day, if such a day will come, | hope the day does not come, if someday we have to discuss the issue of suicide by students. It
is because this trend has been growing in the recent years. | personally feel that we should all put our heads together and
evolve a new kind of system of education which will relieve the students of this kind of a pressure. | think, a continued
evaluation system may help in this regard.

Many Western countries have adopted the semester system. We also have adopted the semester system in many of our
institutions. But, | think, something needs to be done over here so that this pressure on students is relieved and students are
actually judged on the basis of their actual and intrinsic inteligence. Accordingly, necessary changes should be made.

Sir, Dr. Joshi spoke about neighbourhood schools and shortage of teachers. | agree that this is a matter of concern. But, the
point is, the children who are going to school are growing by geometric progression whereas the schools are growing in
arithmetic progression. How do you meet this situation? This is a very major question. On the one hand, you say that we
should have more schools and | agree with you fully but, at the same time, you say that you do not have teachers. So,
something has to be done in this regard. | do not know the real answer to this point. We need good and more teachers but, at
the same time, we cannot stop having more schools. You will appreciate the fact that, Sir, Government cannot satisfy the need
for providing education to all. This is where private institutions and schools have had to come into play. | do not think that these
schools were essentially meant to be elite schools but, in certain circumstances, they have happened. | wonder if the
Government can step in in anyway to ensure that equal opportunities are provided in schools like these without making the
schools totally elite schools wherever such institutions exist.

A new article was inserted in the Constitution. Article 21A was inserted to ensure that free education is provided to all. But a
legislation is needed to back up this new provision which was inserted to see that this actually is put into effect. Though this
was inserted in our Constitution, it has not been effectively implemented so far. Our hon. Minister is also a legal luminary. | am
sure that he will do something to ensure that provisions under this particular article of the Constitution is also effectively
implemented so that our students benefit out of it.

Sir, there was also a proposal to have scholarships and social security schemes which could be phased out ultimately to smart
cards. This has been mentioned somewhere in the speech of the Minister. Now, since we are thinking of a multipurpose photo
identity card and a Commission has been set up for that, it would not be a bad idea to merge this aspect into that multipurpose
identity card instead of having a multiple card. You can have one card into which this aspect can also incorporated. | hope the
Minister will take note of this aspect and when that process is on, | am sure, it can be incorporated into that.

Sir, from among the millennium development goals, universal education was one. You spoke about environment sustainability.
These have to be imparted to our children in their curriculum or syllabus because environment is becoming a very wulnerable
aspect now. All of us are looking at the global warming that is taking place. Today morning, we discussed in this House about
the drought and floods in various parts of this country. | think this is all a result of the environmental imbalances or the assault
of mankind and nature that have taken place over several decades. | think students needs to be made aware and educated
about these various aspects right from the primary school level so that when they grow up, they will definitely understand and
know that this is also their responsibility.

It is not a question of getting more marks or getting good jobs. Of course, those are also important. But alongside with it,
it is very necessary also to see that our culture and heritage are not forgotten by our future generations. Of course, now
culture is under a separate Ministry. But it is very closely connected with our education, with the Ministry of Human Resource
Development. These are closely intertwined and interlinked that you cannot really separate culture from the HRD. So, that is
one aspect that we should remember when we prepare our syllabi, when we impart education to our children.

As far as the foreign universities and collaboration are concerned, the Bill is yet to come before Parliament. We do not know
what actually the provisions of that Bill are going to be. But | do not see anything wrong in collaborating with foreign
universities for getting some kind of knowledge, technology, research assistance, etc. which we do not have with us. | am sure
the idea is not to let them take over our culture, our heritage or our universities. | am sure that is not what the Minister actually



means or that is what he meant it to be. &€ (Interruptions) | also share the views of Dr. Murli Manohar Joshi.

In fact, now you go into the internet. Some times when children do not get seats in a particular school or in a particular
college, you see from the internet they get degrees from universities abroad. | think, inviting foreign universities to collaborate
will create more opportunities. We will also reduce this kind of business which is going on. Several of them have not visited
these universities. | do not know what examination they write. Maybe they send it by e-mail or through internet. Of course, you
have to pay some fat sums for that. Ultimately these degrees or diplomas have no value at all. But our [ITs and IIMs have
produced the best of students. The cream, not only of students, compares well with standards not only of our own country but
also at the global level.

| think, another very novel idea, which is mentioned in the President's Address was to develop the "Brain Gain" policy to attract
talent from all over the world into the fourteen universities to be built in the Eleventh Plan, to position them as "Innovation
Universities." Now, | think, we should work hard to see that this force which is there outside our country should be brought
back over here and used to educate our students for research in our country for which we will need facilities and we will have
to create them. | do not think there are any two ways about them.

The Government has decided to open some Navodaya Vidyalayas about which Dr. Joshi was talking. | was going through this
Report which said that there are going to be ten of them in Scheduled Castes dominated districts and ten of them in districts
which are dominated by Scheduled Tribes. | would like to mention here that when you locate them in a district where
Scheduled Tribes or Scheduled Castes in a majority, that really does not serve the purpose totally. For example, as far as the
Scheduled Tribes are concerned, they should be located in the scheduled areas. Now, you have a district where the
scheduled areas or the tribal areas are three or four hours away from the district headquarters. In that district you may be
having tribal population and you may be having Scheduled Caste population in another district. If you locate these institutions
in a place which is far away from where they are concentrated, that really does not serve the purpose. So, as far as these
institutions are concerned, | wish more Navodaya Vidyalayas are opened.

DR. MURLI MANOHAR JOSHI : The Navodaya Vidyalayas are located in the most backward blocks of that district. That is the
scheme today. ...(Interruptions)

SHRI V. KISHORE CHANDRA DEO : It is absolutely true.

Sir, through you, | would like to appeal to the hon. Minister about the Sarva Shiksha Abhiyan (SSA). There are a lot of
difficulties and problems about having these school buildings in tribal areas. Normally, | think, approximately Rs. 3 lakh are
given for a room along with a verandah which is called one unit. But in the tribal areas which are hilly where the
communication is difficult, where the cost of labour is more, and where the cost of transportation is more, the overall cost is
more. So, | would implore upon the hon. Minister that he increases this grant for Sarva Shiksha Abhiyan, to the school
buildings located in such difficult areas, especially tribal areas.

Sir, | remember even for the Indira Awaas Yojana (IAY) when Rs. 35,000/- was given for a unit; for tribal areas, it was
increased by Rs. 3,500/-. Similarly, due to lack of enough money, many of these schools are without buildings. Many of the
wardens and hostels do not have proper accommodation.

As far as the mid-day meal scheme is concerned, when it rains or in hot summers, some time, it becomes very difficult
because many of these ashram schools or tribal hostels do not have a proper place of accommodation to give this mid-day
meal scheme to the children. They are all crammed in a small verandah or in rooms where they are staying. So, | think, some
special provision is required to be given in such areas for Scheduled Tribe hostels and for the ashram schools and also for
schools and institutions which have been made especially for the Scheduled Castes community. ...(Interruptions)

MR. CHAIRMAN : Is it under the Ministry of Human Resources Development?

SHRI V. KISHORE CHANDRA DEO : Yes, Sir. The Ministry of Human Resources Development gives the money to the ITDS.
They may be implementing it, but the money goes from here.

MR. CHAIRMAN: Thank you.

SHRI V. KISHORE CHANDRA DEO : Sir, fortunately or unfortunately, you cannot look at the Ministry of Human Resources
Development in isolation. It is connected with so many other Ministries. So, | also wish that the hon. Minister can have a kind
of Committee and assigns some of his bureaucrats to be in contacts with the officials of the other Ministries. It is not only for
vigilance but also to see that the coordination is there between these different Ministries and areas where they have to
coordinate. After all, they have to deal with so many other aspects.

Health is a very important thing. Health is not a part of the Ministry of Human Resources Development at all. But, at the same



time, unless the health of the nation improves; health conditions improve -- if children are sick --, how can they come to school
and study?

Sir, in many of the tribal areas of my constituency even in this age and day, there are deaths which occur due to anthrax. This
is something which is unheard of in other places. There are still areas where there are malarial conditions which exist.
Drinking water facilities are not there. | do not expect the Ministry of Human Resources Development to provide drinking water.
However, it is very necessary. How do you expect the child to sit in school for hours when he has no potable drinking water to
drink, especially during the summer months? So, these are the aspects which one has to look into deeply, and give it a
thought. A lot of coordination and perseverance is necessary. | am sure that the Government has the will and the hon. Minister
has the perseverance to go ahead and see that he delivers what we all want.

As far as female literacy is concerned, | would suggest that you link the Self-Help Groups with education for women because
they have been doing a lot of work. They have been in close contacts with the women in interior areas. | think they could be
utilized for this particular purpose.

Well, the Government cannot meet the demands of education for the entire population. | think the hon. Minister would be one
with us. | fully agree and | do not think anybody in the House will disagree to the fact that they should not be totally
commercialised. But where to draw the line and how it has to be done is something about which all of us have to put our heads
together. The Ministry will have to bring in some basic guidelines to ensure that this does not happen beyond a certain point.

A word is also necessary about the need to monitor most of these schemes and what is happening. Here, you lay policy
guidelines; you give a direction. The Central Government also starts something on its own. But ours is a federal structure. The
State Governments have the responsibility. So, while it will not be prudent or wise to pass every buck on the State
Governments as you have rightly put it, the State Governments also have a responsibility, which, | think, none of us can deny
because from here, if we go beyond a certain point, then, there will be an uproar. Tomorrow, you will say that the Central
Government is behaving in an autocratic manner, encroaching upon the Fundamental Rights and all kinds of things will be
said. Further, the State Governments also cannot divest themselves from the responsibility that they have, especially in a field
like education where most of the schools, primary and secondary, are actually controlled and manoeuvred by the States —
whichever Governments are ruling in the respective States.

You spoke about non-communalisation of politics. None of us want politics to be communalised. But this cannot be a one-way
thing. When we sit there, we will accuse you; when you sit there, you will accuse us. So, that cannot be the thing. After all,
history and our heritage are facts. They are facts and facts cannot and should not be distorted by anybody. If somebody does
it, it will have to be corrected.

You asked: Why should a Muslim University be there in Aligarh? Then, why should we have a Hindu University in
Banaras?...(Interruptions)

DR. MURLI MANOHAR JOSHI : | did not say that. What | said was that when you are allowing them to open their campuses,
why are you allowing them only in the Muslim majority districts. They should be allowed to have their campuses wherever they
like.

SHRI V. KISHORE CHANDRA DEO : If they wish to have it in any other place, they should be allowed to do it....(/nterruptions)
DR. MURLI MANOHAR JOSHI : Yes, they should be encouraged to do it.

SHRI V. KISHORE CHANDRA DEO : Certainly. But naturally they will want it in the areas which would benefit them the most.
We have our Banaras Hindu University. There are so many other institutions also.

DR. MURLI MANOHAR JOSHI : The Banaras Hindu University is not a majority Hindu University. It is a University open to all.
In the Act, it does not have the nomenclature as a minority University or a majority University.

SHRI V. KISHORE CHANDRA DEO : So, | do not want to get into that controversy because, | think, this is not the proper
debate. | do not want to dilute our entire discussion by going into these aspects which, | consider, are actually aberrations.
They are really aberrations which you have to correct and see that these distortions do not take place in future. | think, for
that, everyone has to cooperate.

Sir, there is only one question which | want to put to the hon. Minister which | have not been able to understand. When | was
going through the Demands for Grants, | noticed that the Demands for Primary Education have been reduced. In the year
2007-08 or 2008-09, the Budget Estimate was Rs.50 crore but it came down. The Revised Estimate became Rs.10 crore. This
year, | think, you have demanded only 0.1 crore. This is something which | could not understand. | am sure, there must be
good reasons why you have done that. Maybe, you have incorporated those demands that you wanted under this head.



Maybe, for some other purpose, it would be so. But | would like you to explain this aspect to us because there is certainly
concern. | feel that money allotted for Primary Education has been reduced to that extent. | am sure, it is not so. There must
be some other technical reason which, | am sure, you would explain.

DR. MURLI MANOHAR JOSHI : | think you are talking about pre-primary education and it is not for primary education. The
primary education Budget has gone up.

SHRI V. KISHORE CHANDRA DEO : In the Demands for Grants, there is a column for primary education. | am sure, the hon.
Minister will clarify it.

Sir, with these words, | would commend that these Demands be accepted and | congratulate the hon. Minister and the
Government for having stood by the commitments that we have made to the people. | am sure, the entire House will cooperate
in this situation.
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SHRI PK. BIJU (ALATHUR): Mr. Chairman, Sir, | come from Kerala which has the highest literacy rate in India. In our
country, the majority of people are living in poor condition. The Arjun Sengupta Committee has pointed out that 80 per cent of
the people are having an income of less than Rs. 20 per day. So, giving free and compulsory education to this section is the
only way to uplift this section.

Sir, with your permission, | would like to quote Article 45 — provision of free and compulsory education for children — of our
Constitution. Article 45 says:

"The State shall endeavour to provide, within a period of ten years from the commencement of this Constitution,
for free and compulsory education for all children until they complete the age of fourteen years."



But, unfortunately, the Budget proposal of the Finance Minister is a manifesto of neo-liberal reforms in India which the
Congress is promoting in the country for almost two decades. Our Government is not ready to learn lessons from the recent
developments taken place in neighbouring countries to adopt the neo-liberal reforms. Those countries economy was collapsed.
But our Government is again continuing the neo-liberal agenda in the field of education.

As per the budget proposals, an intensive privatization drive is proposed in the education sector also in accordance with
Ambani-Birla Committee Report, National Knowledge Commission Report, and the recent Yash Pal Committee Report. The
commonality among all these reports is commercialization and privatization of education. So, | fear that this Government is not
interested to invest in social sectors especially in education. By the end of 2015, the Government's expenditure in education
sector would go down from the current 3.02 per cent of GDP to 1.85 per cent of GDP. With this intention, the Government is
proposing extensive privatization in the name of PPP and FDI in our country.

Why is the Government so fond of Ambani-Birla Committee Report? Why do you not implement the Kothari Committee
Report? Do you think that the Kothari Committee recommendations are no more relevant? Universalisation of education is the
key proposal in the Kothari Committee Report. That was also highlighted by the last UPA Government in their CMP. You must
implement that recommendation if you are sincere enough to provide education to the poor in this country. Instead, you
implement the recommendations of the corporate houses; that would protect only the interests of the rich.

You claim that this Budget is for poor and aam aadmi. What did the Budget give them? Through Article 21A of our
Constitution, Right to Education has become a Fundamental Right in the year 2002. But, even today, we are not able to pass a
Bill in this regard. Why? It is because of lack of sincerity of both the BJP Government and the Congress Government. The
HRD Minister says that he will present the Bill soon in this Parliament. Then, where is the money to implement this?

| quote:

"As per an estimation, the financial requirement to implement the Act will be Rs. 2.28 lakh crore for a period of
seven years. a€}"

| would also like to quote the National Knowledge Commission's Report. Our hon. Minister, Shri Kapil Sibal was the Chairman
of the CABE Committee. It says:

"The Kapil Sibal Committee that had prepared the CABE draft had estimated an expenditure of Rs. 2,20,643
crore for the period 2008-2012. "

But the provision of fund for this purpose is absent in this budgetary allotment. So, Sir, | humbly ask the hon. Minister to tell as
to how it will be possible to implement the Right to Education Bill in our country. Where do you find money to ensure free and
quality education for all the children between six and fourteen years? Not even a single penny has been allotted for this. There
is no increase in the fund allocation for Sarva Shiksha Abhiyan and reduce SC/ST scholarship. Are you going to put this
burden over the State Governments? Now, the majority of fund is coming from the State Governments for education in this
country.

Sir, the Government has decreased the allocation for the Mid-day Meal Scheme. Such a decrease in the fund allocation for
the children is shameful.

The Government has a lot of claims on economic growth development, GDP growth, etc. But what is the condition of schools in
our country? Teachers are not there; furniture are not there; and proper sanitation facilities are not even there. These were
clearly pointed out in the NUPEA Report and many other Reports. The Government has failed to understand this situation. So,
how do we address all these long pending maladies in our education sector without sufficient allocation in the Budget? Do you
think that the private sector will take the responsibility of educating the poor and excluded sections in our society? | would like
to suggest that sufficient money should be allotted for the implementation of Right to Education, and also the allocation for SSA
and Mid-day Meal Scheme should be increased.

Sir, the Government projects economic growth and development. Did the poor get anything? It is estimated that 10 per cent of
GDP is required to provide quality education for all in this country. You talk about six per cent. But we spend only three per
cent of our GDP for education. You plan to reduce it to 1.85 per cent by 2015. At present, the Gross Enrollment Ratio in
higher education in India is only 10 per cent; the world average is 40 per cent to sixty per cent in the developed and many
other developing countries. Will it be possible to raise the GER to 15 per cent at the end of 2012 with the help of PPP? On the
one side you introduce the Right to Education Bill, and on the other side you reduce the allocation substantially. Then, how do
you achieve your goals?



15.58 hrs
(Shri Francisco Cosme Sardinha in the Chair)

Mr. Chairman, Sir, our HRD Minister has said that the Government would implement the Yash Pal Committee
recommendations. It is included in his 100 days' action plan. The proposals are very dubious and against the rights of States
in education. Our country is rich in its diversity. Therefore, every State plays an important role in designing the curriculum
which is suitable for that State. It is a constitutional right, and education is in the Concurrent List. The Government is aware of
this. But our HRD Minister has publicly stated that he is going to implement the common examination system throughout the
country. That will affect the importance of the State and also the different cultures of various States in our country. The
recommendations of the Yash Pal Committee violate the fundamentals of our system. It recommends the abolition of regulatory
bodies like AICTE, UGC, MCI and other bodies, and the constitution of NCHER in our country. This is a highly objectionable
proposal since it would certainly put our education system in wrong hands. It leads to more centralization in education.

The Yash Pal Committee recommendations are certainly a gospel of commercialization and privatization of education in the
country. But the Government is not going to discuss the previous U.R. Rao Committee recommendations on AICTE and MCI in
our relevant bodies.

16.00 hrs.

It recommends 100 per cent FDI in education, which is highly undesirable. More fees, more deemed universities, public-
private partnership, all these would fasten the privatisation process in education and help only a small affluent group in our
country. Now, education in our country is corrupted and indiscriminate privatisation and pollution of self-financing institutions
are the cause of these. The existing rules have totally failed to control such institutions. Do you have an Act or a Central
legislation to control such institutions? Higher education is going to be a dream for millions of poor Indian students.

Sir, | say that the proposals of this Budget are against the interest of the poor in this country. This is a Budget that helps only
the interest of corporate and private capitalists, who are interested to invest in the Indian education market and make profits
out of the future of the students of this country. This is fundamentally against the principles that we follow in education. It is the
duty of the Government to ensure education for crores of poor Indians, who reside in the countryside. No private sector is
going to take interest in their case. The Budget is totally against the Dalits, Adivasis, minorities and marginalised sections in
this country. It is a Budget for the corporate capitalists.

Therefore, Sir, | strongly oppose this neo-liberal Budget, which is simply repeating the recommendations of Ambanis and
Birlas.

SHRI B. MAHTAB (CUTTACK): Mr. Chairman, Sir, | stand here to deliberate on the Demands for Grants of the Ministry of
HRD for the year 2009-10.

At the outset, | must say that it is a truism that nothing is more important to common man than securing a better life for his
children. The aggregate of this simple aspiration is the national goal of making India a leader in the comity of nations.

Mr. Kapil Sibal, the hon. Minister of Human Resource Development, has indeed given a good start by departing from his
predecessor's preference for controversy over reform. A breath of fresh air has been sweeping through the corridors of the
Ministry of Human Resource Development. Five important years have been lost in education under his predecessor. India is
still behind on meeting its Millennium Development Goal Commitment on Education for All by 2015.

The Sarva Shiksha Abhiyan is in tatters today. Not a day passes without problems manifesting themselves. So, education
reform should not be viewed from the narrow prism of Centre-State relations or rights and whether or not a small, urban elite is
competitive. What comes across and forcing Governments is the consensus that education is no longer limited to transfer of
knowledge. British Government's White Paper says:

"Education is about developing a sense of responsibility for pupil's health, environment and society, a respect
and understanding for those of different backgrounds and skills for learning and life."

The three pillars - relevance, equity and excellence - are to be strengthened, every time, a Government decides to reform the



system. | think, the Minister would do well to launch a nationwide consultation process. Today, the all-round deterioration of
education is the result of combination of lack of political vision and bureaucratic apathy. The credibility of once proud
institutions has vanished.

The only improvement discernible is in the pay packets of teachers.

Mahatma Gandhi and Rabindranath Tagore had great plans for an educational system that could bring relief to society from
poverty, social discrimination and make one free. But the opposite has happened. The National Policy on Education in 1986
has served as the basis for the National Curriculum Framework for School Education which was developed through nation-
wide consultation by NCERT in 2000. Many of the things that the Minister is articulating now were recommended quite lucidly
in NCFSE-2000.

Compared to the earlier generation of parents, these days parents are spending medium to large-sized fortunes on their
children's education, which in the long run leads to utter mismatch between acquired knowledge and local or national needs.

NCFSE-2000 had recommended to do away with examinations and marks and replacing them with grades. In 1990, Yashpal
Commiitttee, the earlier one, had recommended first to free the children from "burden of education". But a large section of
teachers objected to it saying high standard must be maintained so that they do not find it difficult to clear Engineering and
Medical Joint Entrance Examinations. Another influential group wanted children should be fitted out with skills matching the
needs of universities in the United States of America, Britain, Australia and New Zealand.

If Mr. Minister has now decided to take the challenge of saving Indian education from the decay and despondency, you
deserve wide and bipartisan support. On this part, you must ensure that the discourse on reform is not hijacked by people of a
particular political persuasion. As it is said, the "history is written by the winning side" mentality which your illustrious
predecessor upheld would lead to your mission losing all credibility.

Alternatives to examination regime need not be viewed with scepticism, but it is one of the needs of the time. The role of

alternative, open and distance learning in the 215t century is a settled fact. Though 20 years have passed since the
establishment of the National Open School and National Open University, distance education is still denied credibility. The
blame for that must be fixed and the official class cannot deny the fact that they have blocked the expert views.

Vocational education should be strengthened and made relevant to local needs. Value education's importance in multi-cultural
India was rejected by Mr. Minister's predecessor in violation of the Supreme Court's September 2002 Order. He also reduced
environment education to a formality.

| would say it takes courage to face the truth. But for the man telling the truth, it calls for the ability to swim against the current,
brave the scorn of the powerful and perhaps only wait for the history's vindication. The road to reform is not exactly strewed
with flowers. Reforming the financial economy or industrial scene is actually far less complicated than exposing an education
system caught in a time wrap to the winds of change. The mindset that big problems have only big solutions is outdated. Huge
investments in assets, employees, technology, etc., are rarely known to have produced the desired results because what is
unknown is where exactly are such investments to be made. The Government has to understand that improvement of behaviour
is largely about the attitude of the people involved.

We should develop a culture of incremental improvements at every level. The Japanese concept of Kaizen is well suited
for developing nations like ours. Firstly, we should stop talking of primary, secondary and higher education as separate
entities and consider these as an integrated whole of the education system. There is a need to break the old rules by
unclogging the mental blocks.

The Knowledge Commission has recommended to have 1500 universities instead of less than 400 universities that we
have today. But, is it to multiply the already existing mediocre higher education? If India is to maintain an eight to nine per cent
rate of growth over the next decade ensuring an escape from poverty, it will have to overcome a huge constraint of human
resources. A vast quantitative and qualitative expansion of education is required.

India has to gear up to become a knowledge society. Today only five per cent of the labour force in the 20-24 year age
group has formal vocational skills and there are only 2.5 million training places for skill acquisition as against the annual entry
of 12 million persons into the labour force every year. There is a yawning gap.

The 2009 World Conference on Higher Education held by UNESCO this month has identified diversification as the



second most important dynamic work in higher education. At the time of Independence, with a small number of universities
and colleges offering degrees in a limited range of subjects, it was possible to assume that all universities in India are equally
good. Hence it was possible to fund and treat them equally. Today, there are more universities, a larger body of students and
a greater diversity of subjects. In such a scenario, different institutions would serve different purposes. Hence, they would
need to be funded and treated differently.

We are aware that there are two distinct models of higher education - first, the Anglo-American model which sees the
higher education provisions as heterogeneous, encouraging diversity and the second, the Scandinavian model which is based
on the assumption that all institutions are homogeneous, treats them equally and regards all programmes as equal. Our higher
education system with a large population leading to mass enrolment should ideally support a diverse and decentralised system.
This robust system would align itself with the nation's social diversity and the more complex division of labour in the economy
today. Currently, the Indian system is highly centralised and is driven by an unrealistic myth of uniformity and a commitment
to egalitarianism.

It is believed that inequality in the quality of institutions would create class related differences. No wonder, equalising
quality drives everyone to an average level. Therefore, there is a need to increase a greater number of education providers.
You facilitate private sector to fund education and rein in private institutes and enforce a strict law on capitation fees.

There was an Unstarred Question on 13t July 2009, just the day before yesterday, about the purpose of the National Literacy
Mission.

The National Literacy Mission was started in 1988 and covered 597 districts, but the thrust today by this Government, by the
Minister is on increasing female literacy and a target has been fixed that by 2012, 80 per cent women will be made literate. But
the funding that has been provided and will be provided in the next three-year period is too meagre, too little. Within last 20 or
21 years, the amount has been spent or investment has been made which has brought a gap inbetween the genders — male
and female literacy. Though the gap has reduced since 1991 to 2001 by about hardly three per cent, but still a gap exists and
that is very alarming. It is 21.59 per cent in 2001.

Lastly, | would like to mention a point relating to the Central Schools. A number of Members of this House do not have any
Central School in their constituencies, but some of them are provided the facility to recommend two names to get admitted to
the Central Schools, and it is a discretionary quota. It clearly mentions that you can recommend only two names for admission
to the Central School, if it exists in your constituency. | would like to suggest, as it happens in the case of Rajya Sabha
Members that the whole State is taken into consideration, a Lok Sabha Member may also be allowed to recommend, if their
does not exist any Central School in his constituency, two names for admission to any Central School at least within his own
State. At least, that can be done.

My last line would be that Central Schools have been approved by the Government, but | would only request the hon. Minister
to allow those schools to function at least from this academic session. A number of schools have been approved for Orissa,
even in my constituency also. | would request that those Central Schools should start functioning at the earliest.

With these words, | conclude and thank you.
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SHRI ADHALRAO PATIL SHIVAJIRAO (SHIRUR): Thank you, Mr. Chairman, Sir. | only have a few recommendations to place
here in the House regarding the Ministry of HRD.

Prof. Yash Pal Committee Report, which was presented recently, has recommended an apex body instead of UGC and other
educational regulatory control boards. Therefore, | would request the hon. Minister and the Government that the apex body
should come into place at the earliest because there are many regulatory control bodies in the education line, which should be
avoided.

| would also like to say something about the pay-scales and pension of university and college teachers. On the Sixth Pay
Commission recommendations in respect of teachers, which are still not finalized, there is a lot of confusion at the UGC and
HRD Ministry level about the new pattern and pay bands applicable to the university teachers and pre-2006 pensioners in the
universities and colleges. This ham-handedness is creating a lot of resentment in these circles.

| would also like to mention that there is no clear policy about education, that is, from the base level to the higher or university
level. For example, the hon. Minister recently expressed a view that there should be no exams at the X class level. There was a
lot of opposition to this from various State Governments all over the country. As there is no clear policy, there is a lot of
confusion in various State Governments and educational bodies. While we talk a lot about the dignity of the teaching
profession, the prevalent confusion is actually lowering their moral standards. | would like to request the hon. Minister that he
should make serious attempts to instill confidence and respectability to the teaching profession.

| would now like to bring to the notice of the hon. Minister a case for his consideration. For appointment as lecturers, now
called Assistant Professors, writing NET exam is a requirement, but the Ph.D holders and those with M.Phil degrees were
exempted. The UGC in its July, 2008 resolution said that those candidates who have registered for M.Phil and would be

completing the same by 30t of June, 2009 shall also be exempt from the said requirement. However, the UGC now proposes
to withdraw that exemption for those M.Phil candidates which is causing a huge resentment. This was already brought to the
notice of the Minister by the hon. Leader of our Shiv Sena Party.

Talking about Sarva Shiksha Abhiyan, it has been quite successful and | thank the Government for providing a lot of financial
support for higher education. Here, | would like to say that this Sarva Shiksha Abhiyan should also be made applicable to
secondary schools. The secondary schools which are in existence, particularly in rural India, are facing a lot of difficulties
because no proper financial assistance has been given to them by the Government. So, | would request the hon. Minister to
seriously consider providing financial assistance to the secondary schools under Sarva Shiksha Abhiyan.



Sir, today, in the morning, | asked a question about the students going abroad for higher education. As per the record, more
than 2,64,000 students go abroad every year for higher studies. Can the Government consider establishing more 1ITs and |IMs
in the country so that once they get admissions in these institutions, they no longer prefer to go abroad for higher education? |
would request the Government and the hon. Minister to establish these institutions in every State, or at least in big cities as it
would help all those students going abroad to study in India itself.

Vocational education is very important in today's world. There are many graduate students, who after completing their
graduation, do not get any jobs with their B.A or B.Com degrees. Therefore, the main thrust should be on vocational education
and more funds should be provided to vocational training so that the problem of our youth not getting jobs will be solved.

| would like to request the hon. Minister to look into these main issues. With this, | would complete my speech.

SHRIMATI SUPRIYA SULE (BARAMATI): Mr. Chairman, Sir, | would like to first say that | would only make a few interventions
as both Shri Kapilji and Shrimati Purandeswariji are totally compassionate and committed to improving the cause of education.

Shri Kishore Chandra Deoji earlier has spoken extensively about the macro problems. | would like to highlight the micro
problems. Sir, in Sarva Shiksha Abhiyan, it is mostly said that the teacher's attendance, ability and motivation appear to be the
weakest link of the elementary education programme. There are some reasons for it. One is that it is mainly the extensive
teachers' training that is given. A teacher comes from one training, really sits for a few days in a class and again sent for
another training. There is very minimal motivation amongst the teachers for all these upgradation skills. Upgradation is
required. We are totally for it. But there has to be some plan and the duration for it. With this, the amount of documentation
and the paper work and the reports that each teacher in a primary school has to do is huge. They spend a lot of time doing
documentation to be given to the local panchayats, which takes away a lot of time of the teachers on curriculum.

Recently | was on a trip to Marathwada and Vidharbha regions of Maharashtra. With the quality of education, with the amount
of money that is put into Sarva Shiksha Abhiyan, the dropout rates are still very high as our entire focus on Sarva Shiksha
Abhiyan is more on school infrastructure and books. We are not giving the kind of results and the quality that we really need
to.

Even on the issue of Madarsas, which is discussed by many senior Members, we really need to bring all these people
under formal education. Nobody is against any religious schools. We all welcome it as each one has a right to it. But unless
we bring all these institutions under formal education, there is going to be a section of the society which is going to be left
behind. To give you an example about improving the quality, | would say that in my own constituency

in Pune district, there is a block called Bhor. In Bhor what we have done is that we have achieved a record. All the children
from the second standard learn tables from 2 to 35 and because of that the entire dropout rate has come down and the
children have shown great improvement in mathematics. The same thing we have applied for teaching of English. They learn
five English words — spellings and pronunciations everyday. But at the same time, | must make an intervention here that the
teachers also need good training in English language. | was in a school like this and they were saying a nursery rhyme which
is, 'Row;, row, row your boat'. The poor rural children were saying, ‘Raw, rao, rao your boat'. It is not their fault. But when
they go to senior schools, there is never a level playing field for the rural and urban children. | would urge upon the hon.
Minister, through you, to make an effort to see how we can focus on quality, modern infrastructure in the future because the
Government really has achieved a lot in the last few years.

The most important issue which the hon. Minister has mentioned is the universalization and access to secondary
education. The Government in the Plan had talked about 6,500 model schools. But there are no guidelines still given to any of
the States. We have lost almost two years of this Plan which had planned these model schools.

Then about the Kasturba Gandhi Balika Vidyalayas, which is one of the best programmes by the UPA Government.
There is only one hitch in it. It has very good programmes, the quality of education is very good, and the teachers are also

getting very good training, but it has to be extended up to the 12th standard because these are for Adivasi girls, for
generational learner. The hon. Minister has extended it till the 8t standard. We should address this issue and take it up to the

12th standard so that these people who are economically backward and have no background of education in the family would
be taken to another level and they would get equal opportunity.

Besides this, next is the higher and technical education. It is a problem related to my State. Right now, all our teachers
are on strike because the recommendations of the Sixth Pay Commission have not been implemented. | fully understand that it
is in the interest of the teachers. We need to give it. The Government is working on it. But it is extremely difficult for the



Government of Maharashtra to take on the entire financial load of the Sixth Pay Commission. So, | would urge upon the
Government to see that if he can find a way out so that some of this load can be taken by the Centre. This even applies to
Sarva Shiksha Abhiyan also. | know, in the Right to Education Bill, there are some recommendations of making the division in
the ratio of 75:25. Education is a very serious subject. | think the Government of India should be committed to helping the
State in making some financial assistance in whatever way we can.

The other thing is fees and admissions. Fee structures need to be controlled and admissions should be made completely
transparent. Let us have a comprehensive Act under which maybe you can advise the States so that there is no exploitation at
any level. Today there are children who are getting extremely high marks. Even if they get those marks, they have to go to
private colleges which charge extremely high fees.

The same thing is applicable to AICTE, University Grants Commission and the Medical Council of India. Their job really is only
to look at quality. | say this with a heavy heart that quality is not what is really monitored by most of these agencies. | would
urge upon you to address some of these issues, | think quality has to be our only motive in this Department.

The other two Bills | would like to refer to are the Right to Education Bill and the Foreign Universities Registration Act. If we get
these both for discussion, | am sure it will be a big step forward for quality education and inclusive growth of all the children in
the country.

Coming back to my State, there are two issues which do not directly concern you. But we would like you to throw some light
on them since you mentioned about them in some of your interviews on television. One of them is talking about a common
board. | totally support you on it. At the same time, we have a State Board which is doing an exemplary job. But unfortunately
today the CBSE, the ICSE, and the Maharashtra State Board are completely at loggerheads. We cannot find a common
ground for programmes. We have issues with admissions. There is a huge disparity which is breaking our social system in
our State. | think we need to bring a Bill where under all these three systems can coexist with each other and live and let live.
At the same time, | think we are totally in support of your efforts. If we could give quality education from Kashmir to
Kanyakumari, there would be no conflict of any kind in any child's mind.

Besides that is the policy regarding admissions. There is a flip flop by most Governments in the States on this. When the
children go in for admissions almost in the month of June, there are issues, there are court cases going on, and the parents
are in complete disarray. So, | appeal to you to make a national policy that if any State Government wants to make any
change in its policies regarding admission, that Government has to take some corrective measures by December so that it
leaves sometime. Even if there is any litigation, the issues have to be resolved before the examinations. | say this because the
children of Maharashtra today have really had setbacks many times in the last two years because of policies being changed
by the Government.

Lastly, Sir, | would like to reiterate what the FM said in his Budget Speech that a large percentage of the young population
needs to be converted into a dynamic economic advantage by providing right to education and skills. | would like to mention,
Kishoreji in his speech talked about it, the Skill Mission. He talked about HRD Ministry tying up with Labour Ministry. The
original Skill Mission involved the HRD Ministry, the Labour Ministry and the Planning Commission. | think it was a great
intervention he has made. So, | appeal to you that if this Skill Mission could be revived and if we can do skill development,
every child gets an equal opportunity to live and to learn. Thank you, very much.
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MR. CHAIRMAN : Please conclude. Already you have taken ten minutes.
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*SHRIMATI PARAMJIT KAUR GULSHAN (FARIDKOT) : Thank you Chairman Sir, an important discussion is taking place in
the Parliament. Education is the focal point of development of a country, until the population of a country gets literate the
country cannot excel, especially the education in the level of primary, middle and higher level. Because this is the basic focal
point of education, on this education the base of the population is developed. But our education has not been successful in the
initial levels because of lack of permanent policy. As when the Governments and ministers change than our education policy
also changes.

This is the reason that the drop out rate in the initial level of education is ever increasing, to rectify this, what is needed that the
education at the primary, middle, higher level should be of same level and same policy in the whole country. To reduce the
drop out rate, mid- day meal scheme was introduced. It was a good scheme, but it had lots of weaknesses which have been
highlighted by the media, press and the Members but have not been rectified. Speaking before me M/s Sumitra Mahajhan had
also highlighted these weaknesses.

Sarv Shiksha Abhiyan was a very good scheme but it has also failed, no benefits were derived by education out of this
scheme.

Instead of sending the teachers to class rooms they have been assigned allied duties under Sarv Shiksha Abhiyan. Because if
we have a general practical overlook of the work been done under Sarv Shiksha Abhiyan it can not be implemented
practically.

To reduce unemployment vocational education should be encouraged. In every district there should be set up Kendriya
Vidyalaya with residential accommodation. Poor girls and boys be given free education.

The introduction of computers in schools is a very noble scheme because today is the age of computerization. It is
thought provoking that due to lack of electricity especially in villages the computers are lying idle, so my advice is that in
villages Inverters and Generators be provided so that computers can be used.

In villages and backwards areas there should be made available accommodation for Teachers.
Regional school system should be introduced where both poor and rich can study together under one roof.

We have opened 'Anganwadi' in villages to look after poor children but we have not made good buildings for them. The
food which is being given to children is also of low quality. The bonus which is given to Anganwadi workers and helpers is very
less keeping in view the inflation, it should be increased. Buildings should be made available for Anganwadi.

In private establishments their should be reservation for SC's, ST's and girls.

The Private Deemed Universities which are coming up like mushrooms have been indulging in large scale looting. They
don't have any standards of education and no limit of fee. They charge any amount of fee both from rich and poor children.
This should be regulated. The fee should be less for poor students in Technical and Medical Colleges.

Management Institutions and IIT's should be opened in Punjab, especially in Faridkot and Bhatinda constituencies
because these areas are backward in the field of education.

The Central Gowvt. should give maximum grants to raise level of schools. The teacher deficiency be rectified, drinking
water be made available in school, and separate washrooms for girls/boys be made available.

To increase the attendance of teacher in schools special benefits be given to them. How much we improve the



educations system until we improve the village schools i.e. if we don't give special facilities to teachers, like village allowance,
accommodation, benefit in income tax, good conveyance facilities; until than school system especially village school system
won't improve.

I have worked for 30 years in education department and | know the problems faced by teachers but due to shortage of
time | can't elucidate. Until we improve village education system than the overall education would not improve.

For increasing interest of sports amongst students the govt. Should give special attention. They should make special
efforts regarding education in villages, as the maximum population of the country lives in villages.

Because of the faulty educational policy unemployment is increasing thus giving rise to drug addiction among students.

The future of the country is in grave danger, until we improve the education; gap between poor and rich would increase.
In the present education system poor and those from villages have been left far behind education has been left only for rich
due to the increase in private schools/universities, exorbitant fee is being charged at will. So the education policy should be
such where both poor and rich can study together were everyone has equal facilities.

DR. P. VENUGOPAL (TIRUVALLUR): Respected Mr. Chairman, Sir, first of all, | would like to thank our hon. Chairman for
having given me an opportunity to express my views on behalf of the AIADMK Party on the Demands for Grants on HRD
Ministry.

| would like to offer my sincere thanks to our beloved leader, the General Secretary of the All-India Anna DMK Dr. Puratchi
Thalaivi Jayalalithaa Amma for having given me an opportunity to be here to speak in this august House.

| would also like to express my thanks to the voters of Thiruvallur Parliamentary Constituency for electing me with a vast
majority.

Coming to the point, | would like to express my views on certain recommendations of the Yashpal Committee Report on
restructuring the higher education.

The proposed major changes in the education system have come up for discussions at the national level.

Prof. Yashpal has put forward a broad framework for renovation and rejuvenation of the system by proposing the creation of
an institution to be called National Commission for Higher Education Research, i.e. NCHER. Our education is heading for a

big change. | would request our hon. Minister of Human Resource Development to be very cautious in making 10" Board
examination as optional or even abolishing it. The merits and demerits have been discussed and debated in the media both in
print and visual. There have been diverse opinions on this issue given by students, parents and eminent educationists.

School education at the primary, middle and high school levels constitute the basic foundation which develops intrinsic

qualities and values among students. So, the 10" Board examination should not be abolished. In this context, | would like to
bring to the notice of this august House that 50 years ago, when there was a move to introduce Kula Kalvi Thittam in Tamil
Nadu, i.e. Community and Caste Oriented Education, everybody, including Periyar and Anna, opposed it tooth and nail.
Because of that, a great revolution had taken place and now we see many doctors and engineers from the poor and
downtrodden and under-privileged communities. At this juncture, | salute them.

Sir, regarding the recommendations to replace the existing regulatory bodies such as UGC, AICTE, NCTE, DEC and MCI, we
must be extra careful. There should be a regulatory mechanism for this to monitor our own education system.

Regarding the Yashpal Committee's recommendation on Deemed University status also we must be very careful. Deemed
University status may be given with a quality tag attached to it. | really appreciate the recommendation that it would be
mandatory for all the existing Deemed Universities to submit to the new accreditation norms within a period of three years
failing which the status of the Deemed University should be withdrawn.

Regarding giving approval for certain courses, | would like to request the Government that the approval mechanism must be
stipulated. A single window system should be evolved.

| request the hon. Minister of Human Resource Development to implement the recommendations of Yashpal Committee



regarding institutions like 1ITs and [IMs that they should be encouraged to diversify and expand their scope to work as full-
fledged universities, while keeping intact their unique features, which shall act as pace setting and model governance systems
for all universities.

In order to prevent the brain-drain, as most of the students after studies in IIT and [IM prefer to go abroad and in order to use
their best talents for India, we must make the atmosphere conducive here so that they live and serve our motherland India
itself.

Regarding the education conditions in higher education, we are lagging far behind as compared to the developed countries of
the world. It is 10 per cent in India whereas in USA it is 75 per cent, in Japan it is 45 per cent and in European countries it is
40 per cent. So, we must take urgent steps to increase the present number of quality universities to at least four times the
present number.

In India, among all other States, quality higher education is provided only in Tamil Nadu, Maharashtra, Karnataka and Andhra
Pradesh. Even Kerala, which is number one in literacy rate, is lagging behind in quality higher education. In USA and UK,
education system is based on research-oriented method whereas our education system is only theoretical. Our education
should be made research-oriented instead of theory-oriented. For that, university syllabus in States should be re-oriented and
they should be brought at par with Central Universities. We have to promote research-oriented scientists.

Because of Periyar, Anna, MGR and Amma, a great revolution in the field of higher education has taken place in Tamil Nadu.
There were only 9 Engineering colleges in Tamil Nadu during 1979 producing only 2,000 students. But due to the untiring
efforts taken by MGR and former Chief Minister Amma Jayalalitha, there are more than 400 Engineering Colleges today in
Tamil Nadu producing more than 1,00,000 Engineers every year. Because of the efforts of our beloved leader Puratchi
Thalaivi Jayalalitha Amma, steps were taken to open "Tamil Nadu Open University' in Tamil Nadu.

The system of education loan for economically weaker sections must be liberalised and eligible students must be provided full
subsidy during the period of moratorium.

While concluding, | would request the Government to add ethics as a compulsory subject in all schools. Sports must be given
the utmost importance in syllabus and extra curricular activities should be developed at any cost.
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MR. CHAIRMAN : Please conclude. One more Member from your party is going to speak; otherwise he would not get the
chance.
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SHRI PRABODH PANDA (MIDNAPORE): Thank you, hon. Chairman, Sir, for calling me to participate in the discussion on
this matter. At the very outset, | must extend thanks to the UPA Government particularly the former HRD Minister, the
predecessor of our existing HRD Minister, for his endeavour to save education from communalization. Now the UPA
Government have started their second inning. But, at the very beginning, our hon. HRD Minister has become a person of
controversy with regard to the syllabus, the uniformity in the syllabus of school education. | think, he will think over it, as
education is in the Concurrent List. It is not only in the Concurrent List; now more power is being given to the panchayat raj
system. So, devolution of power is already in the process. This sort of uniformity in school education will not help us; it will not
help the federal structure of our country.

Now | come to the subject, namely, Demands for Grants under the control of the Ministry of Human Resource Development. In
the course of the presentation of the General Budget, the hon. Finance Minister quoted Kautilya and he summed up with a
comment that wealth be created before it can be taxed. It is disheartening that the nation's wealth creation is being seen in
such a skewed manner as to include only money generation, while a country's true wealth is the quality of the human resource
it possesses. In this regard, the Budget 2009-10 is disappointing in its neglect of the education sector.

Sir, | am referring to three aspects of education. Firstly, | am referring to universal education, elementary education or
education for all; secondly | am referring to the access to higher education, and thirdly to the quality of education. | am
coming to the budgetary allocation. The overall spending on education as proportion of GDP continues to be below the 6 per
cent watermark which was set as early as in 1966 and was reiterated in 2004-05 in the National

Common Minimum Programme.

It was 3.37 per cent in 2007-08. This is not being improved. No change has been made so far.

Sir, the overall spending on education as proportional of GDP is much below the six per cent watermark. The fund allocation



for Sarva Shiksha Abhiyan and Mid-day Meal Scheme - this point has already been mentioned by my previous speakers -
are on the decline from the Revised Estimate of 2008-2009.

Now, | come to other points. A plethora of Schemes are introduced. If we have a close look at all these Schemes, it will reveal
that most of them are a case of 'old wine in a new bottle'.

Sir, the Rashtriya Madhyamik Shikhsha Abhijan (RMSA) is the re-modelled version of SUCCESS, Scheme for Universal
Access and quality at the Secondary Stage, which was formulated in 2008-09. The Scheme for setting up 600 model schools
at the block level is the revamped new model school scheme introduced in the Union Budget for the year 2008-09. So, this is
nothing new.

The National Means-cum-merit Scholarship Scheme for study in Class I1X to Class Xll is again the re-packaged Scheme
announced in the Union Budget for the year 2007-08. There is a Scheme for providing hostel facilities to the students of
secondary and higher secondary schools. There is a Scheme called 'Integrated Education for the Disabled at Secondary
Stage’. This new revamped Scheme no longer includes schools at the primary and upper primary levels. It may be implying
that disabled students no longer need such measure. This is quite absent.

The Scheme, SUCCESS - which is similar to SSA - introduced in 2007-08 with an outlay of Rs. 1,305 crore — has been
discontinued now. Instead of launching all new national schemes for giving incentives to girls at the level of secondary
education, you have provided only a meagre amount of Rs. 45 crore. It has been reduced to Rs. 45 crore from Rs. 1,305
crore.

Another worrisome aspect relates to the shifting of focus from one sector within education, that is, on elementary education
without having substantial advancement to secondary and technical education. What has happened to elementary education?
More so, the Right to Education Act has not yet been enacted. | do not know when the Right to Education Bill will be brought in
this House for discussion and passing.

The withdrawal of adequate public funding on elementary education is quite unfortunate.

Sir, last but not least, | come to Public Private Partnership. This way might be viable in sectors such as infrastructure but it is a
cause for concern and entittement as basic education is being left to the private players. For instance, the new Institutes of
Information Technology are proposed to be set up in PPP mode.

Several deemed Universities are coming up. What is the mechanism for monitoring them? What is the mechanism for
monitoring the quality of education?

My last point is about the Central University.

Sir, there is a very historical background, which the Calcutta University is having. Therefore, | would request the hon. Minister
to declare the Calcutta University as a Central University.

With these few words, | hope, the hon. Minister would see that the budgetary allocations are not reduced particularly in the
Sarva Shikha Abhiyan, Mid-Deal Meals. Rather, he would provide more budgetary allocations to these schemes. Similarly, the
importance of Elementary Education and Universal Education should not be minimised.

A TARIH IR (Sfrelle): T, 5 AT W H o 307 IR TG FRAT e gl

MR. CHAIRMAN : All right. You are permitted to do so.
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MR. CHAIRMAN : Please wind up.
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MR. CHAIRMAN: You are repeating the same point.
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MR. CHAIRMAN: Hon. Members, | have a list of 13 speakers to speak on the Demands for Grants of HRD Ministry. Those who
want to lay their written speeches on the Table, they can do so. It will be treated as part of the proceedings.



SHRIMATI PRIYA DUTT (MUMBAI NORTH-CENTRAL): Thank you Chairman, Sir, for giving me this opportunity to speak on
the Demands for Grants relating to the Ministry of HRD.

| rise to support the Demands for Grants of the Ministry. The Ministry of Human Resources Development, to my mind, is one
of the most important Ministries. | want to thank Madam Sonia Gandhi and the Prime Minister, Shri Manmohan Singh Ji for
selecting a very dynamic Head to lead this Ministry. | am sure that Shri Kapil Sibal Ji, the hon. Minister, would usher in a new
era of educational reforms in the country. The youth look upon him with great hope.

The level of educational development is low in terms of quality, quantity and equality in terms of opportunity. The quality
of general, vocational and technical education and research and development is not very encouraging. The children's drop-out
rates are also very high.

I would like to quote from the HRD Ministry's opening web page.

"There has been an increasing awareness that the people of the country should be looked upon as its valuable
resource, indeed the most valuable resource, and that a growth process should be based on the integrated
development of the citizen beginning with childhood and going through life."

Here, | would like to point out and would like to emphasize on 'childhood and going through life'. | think the role of the HRD
Ministry should focus on childhood and development of that resource which is our children. | believe that no amount of
reservation in higher education will be able to empower the weaker section if the foundation in itself is weak.

Sir, there is a great need to strengthen primary and elementary education. A majority of children in the country goes to
Government schools which lack basic amenities like clean drinking water and toilets, which are in dilapidated structures with
lack of ventilation, light and the list goes on. But the most important is lack of teachers. | would like to support my colleague
Smt. Supriya Sule who mentioned the load in which the teachers have to work with. Most of the teachers are engaged in non-
teaching activities like Census duties, Pulse Polio Campaigns, Election duties, etc. | wish that could change so that quality
education can be imparted to our children.

Providing mid-day meal is a very important thing and is an incentive for children to stay in school and parents to bring
them to school. Yet, it is not enough. No doubt, nutritional needs of the children, which are very important for growth and
development, are taken care of. But we have not yet been able to give a conducive environment for children to enjoy
schooling. Every child has a right to quality education. Maybe, the only way we will really see improvement in that is when it
becomes mandatory that every Government official and all of us here have to enroll our children in Government schools.
Maybe then we will really see a drastic change in the school education.

The way we parents look for good school for our children is that we look at certain criteria - specially, teacher-student
ratio, the kind of curriculum, the environment. Is every child entitled to the same? Quality of education includes environment,
curriculum, quality of teachers teaching aids and techniques and we have to look at all these factors when we speak of quality.
Curriculum is the most important part of the education system and should be ever evolving to keep up with the times. Teachers'
training must be more dynamic and teachers must be more productive and sensitive towards the needs of the children. A child
spends most of his or her time in schools rather than at home. Therefore, a school is the most important aspect in the
development of children to mould them into responsible citizens.

Every year our country sees a steady increase in teen suicides and most during the times of exams. | think all the Hon.
Members sitting here have gone through the horror of exams along with their children sometime in their lives and would agree
in what | am saying. Ten years of a child's life is spent in school from standard | to standard X. And then the future of that
child is eventually determined by one exam. Does the past ten years become irrelevant? That is the question which | really
want to ask. A great and urgent need is for reforms in our education system. We need to inject in it with so much more than
mundane rote learning and lack of creativity. We are robbing our children of their childhood and their inherent need to create,
evolve and explore. We restrict their minds just to textbook learning. We need to encourage learning through questioning,
exploring and experimenting.

There are three very important points which | would like to suggest.

Sir, one is - make sports an integral part of the academic curriculum. Sports must be treated as a subject like any other
learning skill. Marks must be given for participation and further excellence duly rewarded. This will help stimulate a much-
needed sports culture in our country and allow us to tap into a larger resource base to find talented sportsmen. The process of
marks being allocated to sports will also allow the necessary approval of stakeholders like parents, teachers and institutions.



Second is — introduce skill training at the secondary school level. This could mean basic skills that could help in self-
employment and can raise the standard of skilled labour in our country. You give dignity to skilled labour in our country. These
could be basic skill sets like carpentry, plumbing, tailoring, masonry, repairing etc. This form of training maybe attractive to a
large number of population and may even curb the dropout rates in the secondary education.

Third is — there must be an effort made to motivate the 'keepers' or guardians of our education system. | mean the final level
where the execution of our plans takes place. We must ensure that they are properly motivated to educate in the right manner.
This motivation may come from many areas such as pay scales, proactive Government and bureaucracy, better training and
friendlier schemes. All our plans finally lay in the hands of the enablers and if this level is not motivated enough, the system
may never work.

Sir, the Constitution (861" Amendment) Act provides for free and compulsory education to all children of 6 to 14 years of age
group a fundamental right. However, a suitable follow-up legislation has not yet been enacted. We are happy it is one of the
priorities of the hon. Minister and the UPA Government.

Sarva ShikshaAbhiyan (SSA) is one of the most important milestones of the UPA Government and the Congress-led
Government has made every effort to make the SSA a success.

The second hurdle and the most important hurdle a student faces is the transition from school level education to higher level
learning. Yes, | say it is a hurdle as most hon. Members will agree, as they are faced with hundreds of students coming to
them for admissions. That has become a great hurdle. We need regulation and transparency in admissions for higher
education. The hon. Minister spoke of more polytechnics and vocational training institutions giving students an opportunity to
choose subjects and streams of their interests that will bring a great deal of relief as students will be able to pursue career
paths they are interested in.

Sir, there has been a tremendous growth in higher education, 1IMs, IITs etc. However, the quality of education in many
centres of learning, specially those run by the private organisations is still a matter of concern.

We have seen a brain drain in our country for many years and | commend the vision of the hon. Minister who brings with him
the idea of brain gain. Today we see many young students opting for higher education abroad and the middle class, upper
middle class households save up money, take loans just to send their children abroad to study. The hon. Minister's vision to set
up universities of excellence in our own country will be welcomed by students and their parents.

One more request that | want to make is that private participation in higher education is a welcome change. But there is an
urgent need to have a check on the quality of education being imparted by these institutes.

MR. CHAIRMAN : Please try to wind up.
SHRIMATI PRIYA DUTT : Sir, just a couple of minutes, please.
Student evaluation of teachers is recommended and should be made an integral part of higher education.

Lastly, Sir, one of the key prerequisites of quality higher education is a large and highy capable pool of scholars who can
provide academic leadership in teaching and research. Many of these scholars already exist or are moving into ranks of
professorate in the foreign universities. The achievement of this goal requires a combination of several strategies including a
change in the criteria for academic recruitment and promotion, significant improvements in the economic condition of the
teaching profession, a very ambitious programme for the identification, training, support and placement of young scholars.

MR. CHAIRMAN : You can lay on the Table of the House the remaining portion of the speech.
SHRIMATI PRIYA DUTT : Sir, just one minute.
It should include a major effort at repatriating successful Indian scholars from abroad.

With this, | thank you very much for giving me this time.



SHRI MOHAMMED E.T. BASHEER (PONNANI): Sir, thank you very much for giving me this opportunity.

As far as education is concerned, there need not be any difference of opinion from this side or that side, irrespective of party
politics, but if anybody wants to find fault, it is also easy. Dr. Murli Manohar Joshi in his speech was trying to find fault with
sanctioning of Rs. 25 crore to Aligarh Muslim University in Malapuram. He was saying that there is something wrong in that
and there is some special agenda in doing that. He was even saying why we cannot have universities like Banaras Hindu
University in that way. Sir, | tell him — it is really condemnable - that as far as education is concerned, we should not make
this kind of communal division. A very learned and senior person like him should not have stated like that. In this regard, |
would like to submit that | had held the education portfolio for seven years in Kerala, representing Muslim League. It was
during my period that a Sanskrit University in the name of Sri Shankaracharya was established in Kerala. We must see that
kind of things in a secular way.

As far as education is concerned, out position with regard to education up to secondary level is perfectly all right. We know
that National Curriculum Framework is there. | had been associating with that as the then Education Minister of Kerala. The
system is totally changing. Teachers-centred education system is now converted into students-centred education system. Text-
books-based learning is now completely converted into activity-based learning. Similarly instructive-ism is now converted into
constructive-ism. These are all welcome steps.

On SSA, | would like to say that it is really a blessing. | would request that some local flexibility may be given to the State
Governments. More funds may be allotted for civil construction, repair and maintenance.

On Information, Communication Technology, ICT, | would like to say that we must make optimum use of that. As regards
EDUSAT, we all know that there is a lot of potentiality in that. That is to be done. Similarly, in the remote areas, ICT can be
very useful for imparting education, teachers' training and things like that.

On higher education, | would like to say that we are having 350 universities in our country. Now the Knowledge Commission
has suggested to have 1,500 universities more. Quantity-wise whether it is required or not is a different point, which we will
debate later, but what about their quality? If we examine the quantity-wise growth of the universities, | would like to say that it is
not at all satisfactory. There is a list of top 50 universities in the world. Out of these 50, not even a single university is from
India. So, what | am suggesting is that quality-wise growth will have to be given more emphasis.

The situation of our universities is really deplorable. | would like to say that the universities have been downgraded as degree-
giving departmental stores. Their quality of education will have to be ensured. We have to do a loud thinking. Why should we
continue with this gigantic affiliation system? According to my information, there are only three countries — India, Bangladesh
and Pakistan — which are having this type of gigantic affiliation system. We do not need to have this system. We must develop
small, small universities and give autonomous status to the colleges. In that way, we have to restructure that. We have to think
about it.

This is the era of internationalisation of education. Today morning while replying to a question, the hon. Minister has stated
that 2,65,324 students are studying abroad. The accurate figure is not available. What | am asking is this. Why can we not
attract foreign students to India? We can surely do it because of the three pertinent reasons.

18.00 hrs.

Firstly, the cost of education in India is less as compared to the western countries. Secondly, the medium of instruction in
India is English. Thirdly, ours is a value-based education. Therefore, there is no risk in sending children to India. Hence, | am
sure that at least from African and Gulf countries we will be able to attract students. ...(Interruptions)

| was saying about the Prof. Yash Pal Committee Report. ...(Interruptions)

MR. CHAIRMAN : Hon. Member, please stop for a minute. | will call you afterwards. Please take your seat.

Now, it is 6 o'clock. | want to know the sense of the House. Can we extend the time of the House by one more hour?
...(Interruptions)

&t e FAR (PRIER): AT T A gl gFAEe Hewt Y ¥l 3 e & BaAsE W owh e

MR. CHAIRMAN: This matter will be over within an hour. Thereafter, you can mention it.

...(Interruptions)
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MR. CHAIRMAN: Hon. Member, you are aware that we have decided that we can take 'Zero Hour' immediately after the
Minister's reply.

...(Interruptions)

MR. CHAIRMAN: | would request all the hon. Members to cooperate with the Chair. All Members can speak very briefly, and
conclude their speeches within the time allotted to them.

...(Interruptions)
MR. CHAIRMAN: Firstly, we will finish this business.
...(Interruptions)
A AT FAR : ST IR e W AT SR, 36k se e Tl FE| T T S g
MR. CHAIRMAN: We will take up 'Zero Hour'.
...(Interruptions)
MR. CHAIRMAN: 'Zero Hour' will be there. We will take it up at 7 o'clock. We will finish this business before 7 o'clock.

...(Interruptions)
ot doe FAR : 3TET A No & AR 3T ¥ R 6 T ST 3R foram S|

MR. CHAIRMAN: | have suggested in the beginning itself that those hon. Members who are having written speeches can lay
their speeches on the Table of the House, and it will be treated as part of the proceedings. It would allow other hon. Members
to speak for three minutes or so, mention their points, and we would be able to finish this business. We can complete it before
7 o'clock, and immediately after that we will be able to take up 'Zero Hour'.

...(Interruptions)
At Ay FAR : O gl T 8 SR
MR. CHAIRMAN: | think that the House will accept this decision.
SEVERAL HON. MEMBERS : Yes, Sir.
MR. CHAIRMAN: So, we are extending the time of the House.
Mr. Basheer, please wind up your speech because other hon. Members are also there who wish to speak on this issue.
SHRI MOHAMMED E.T. BASHEER (PONNANI): Yes, Sir, | am going to wind up my speech. ...(Interruptions)
MR. CHAIRMAN: Please cooperate with the Chair. We will take up 'Zero Hour" at 7 o'clock.
...(Interruptions)
MR. CHAIRMAN: We are taking up 'Zero Hour' at 7 o'clock, and we have accepted it.
Mr. Basheer, please wind up your speech.
...(Interruptions)

SHRI MOHAMMED E.T. BASHEER : The Prof. Yash Pal Committee Report has suggested a new mechanism of regulatory
body, which is most welcome. | would like to say that we must have a threadbare discussion on Prof. Yash Pal Committee
Report, and the new Education Bill. It is better to have a discussion among the academicians outside the House also.

As far as SSLC is concerned, | am not in favour of stopping examinations for the Tenth standard. As regards reservation, |
would like to say that we are all talking about the marginalized section of the society, and we say education for all. But our real
purpose cannot be served until and unless we take some affirmative action. Therefore, | am suggesting that reservation should
be implemented in the professional courses and other courses also.



Lastly, | would like to make one more point. Why cannot we think about creating a new all-India cadre, namely, Indian
Education Service (IES)? This point was discussed once in the Central Advisory Board for Education. The IES would be a
good thing like IAS, IFS, etc. Normally, we are appointing IAS officers as heads of educational institutions and departments.
...(Interruptions)

MR. CHAIRMAN: The suggestion is well taken.
SHRI MOHAMMED E.T. BASHEER : IES will be the best option, and the attitude is also very much required in this.

Lastly, | would like to mention that DIETs are also doing a marvelous contribution for quality improvement of the educational
institutions and schools. Therefore, DIETs will have to be strengthened. Similarly, CeMAT also will have to be strengthened.

With these few observations, | would like to conclude my speech.

*SHRI J.M. AARON RASHID (THENI): Madam Speaker our Minister has brought very good reforms in the field of education.
Yashpal Committee report has to be implemented in the larger interest of the country.

You have to bring reforms in teaching profession. Teachers training colleges should be given much attention. They have to
groom well like foreign countries like London and Germany.

Admission in Masters Degree like MBA, MCA, M. Arch., caution should be taken before taking a student in these masters
degree.

Deemed universities are in mushroom growth. They are working only in commercial way. They have to be monitored by a
special team of the HRD Ministry.

Kendriya Vidyalaya/ Kasturba Balika Vidaylaya to be opened in my district i.e. my constituency Theni District. Students
Educational Loan should be given by the banks. It is very difficult to get the Student Education loan. The Banks are asking
security even for one lakh. We have to make the system easier to the students. To start colleges, HRD Ministry is spending a
few thousands crores for improving the standard of education in Software Industry. The Worldwide students are in the top. In
same way we have to improve the standard of engineering studies also.

Sir, we are giving only theoretical studies to students. We have to give research oriented study so that they can do new
inventions. | appreciate Tamil Nadu Anna University students who invented satellite which is put into orbit. Such education can
only be very useful. | urge upon the Central Government to implement such things in all universities of this country.

Sir, in colleges ragging has to be stopped by enacting a strong legislation. In schools and colleges run by Government, the
students-teachers ratio is very much alarming. Sir each class 120 students — one teacher in village. One teacher school is
also there in hill stations and remote villages' teachers' attendance was very poor. No monitoring system is there to enforce it.

Those teachers who are working in hill stations and remote areas should be given more importance by giving more DA-HRA
an additional traveling allowance which you are giving in cities. Rural poor illiterate children's future is at a standstill. The
Government must have a right system to motivate the teachers and the students too.

For students after +2 you have to give the choice to them to study whatever they want in higher studies like vocational/
Research. Sir, we don't have the record of how many of our Indian students are studying abroad. Recently in Australia,
London and Canada our Indian students were attacked. Our government has to check these sorts of unwanted harassments to
our students. IIT, 1IM type of institutions have to be started in all districts to avoid our students going abroad and we are losing
our foreign exchange and our boys' lives also.

Our UPA Government under the auspicious guidance of Madam Sonia Ji and our Honourable HRD Minister shri kapil Sibbal Ji



is bringing good reforms in the field of education. | fully support these demands. With these words | conclude.

MR. CHAIRMAN: | would request all the hon. Members to be very brief while speaking, and try to conclude their speeches
within three minutes each. | am saying this because the hon. Minister is going to reply to the debate at 6.30 pm. We have to
complete this business by 7 o'clock because we have already assured the House that at 7 o'clock there will be 'Zero Hour'.

The next speaker is Shri S. D. Shariq.

SHRI S.D. SHARIQ (BARAMULLA): Sir, it is all right.
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MR. CHAIRMAN : You have to cooperate; otherwise the other Members will not be able to speak. | have to call the Minister to
reply to the debate at 6.30 p.m.
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oI B I & S 1 3T SH N Fg Tl o161 ¢ 3N 3 q@eT A T 8

MR. CHAIRMAN: Mr. Owaisi, please be brief and take only three minutes. The Minister is going to reply at 6.30 p.m. Hon.
Member, you can lay rest of your written speech on the Table of the House.

A TG MR : FA1el, GI-ET & Follehl 3 FYLY el oof H Tged ST &1 3T & Teh HEGedr # -y,
A-TeT F fagTe™T @iell

MR. CHAIRMAN: Please wind up. Mr. Owaisi, please start your speech now. You have to take only three minutes to speak.
We should complete all the speeches by 6.30 p.m. at which time the Minister will start his reply. Please cooperate with the
Chair.

At aligde aRe : dIH 1 Fhde T W gHIR, TRE 3R 3TeRSs REFT # g SHH Seels, SR 3k
IGeTR QMA &1 THIT Welehe N b dchlé\?réﬁrag?-ram%l




SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, | will put it in a very concise way. 3celldl 3R H formr & & o o
R Herad 1, Golid I, 3ieleld &, R Suem w5 geily gfaam @ ga1ed | Sir, education is the cornerstone or a
foundation-stone in which societies and nations build their future. As there is a paucity of time, | will just finish it at the level of
minorities. According to Sachar Committee, State-wise literacy levels, by gender, in urban areas — Muslims are 70, Scheduled
Castes are 68; in rural, Muslims are 53, Scheduled Castes are 49. If we take the same figures in UP, for Muslims it is 55 and
for Scheduled Castes it is 58; in West Bengal, for Muslims it is 66 and for Scheduled Castes it is 68. The mean year of
schooling for children between the age group of 7 years and 16 years for Muslims is 3.26 and for the Scheduled Castes, it is
3.35. If we come to UP, the Muslims are 2.60 and the Scheduled Castes are 3.09. If you take the proportion of enrolment of
children between the age of 6-14 years about the socio-religious communities, once again Muslims are very low. If we
juxtapose that with the number of Muslims who have completed primary schools, it is only 60.9 per cent, for middle schools it is
46.5, and for matriculates it is 23.9. Now when we see the 15 Point Programme — | have got these figures from the Internet -
the number of schools to be constructed is 4,404 and the achievement is 3266 and it comes to 74 per cent. In respect of the
number of primary schools, the achievement is 64 per cent. About the number of additional class rooms, the achievement is
74 per cent. About the number of KGV sanctioned is 168 and the achievement is 133. | would request the hon. Minister to
meet these targets.

The second issue is this. The dropout rate is very high amongst the Muslims. The hon. Minister has given only Rs.1.5 crore for
infrastructure development. How is it enough? He has given Rs.1.5 crore for 19 per cent of population. It should have been
increased to at least Rs.100 crore.

Now we come to NCPUL. The language has played a great and pivotal role in the Independence struggle. What has been
given? Itis only Rs. 5.70 crore. | understand that the Government is for MAANU. In the last Government — hon. MoS is here -
the Government had sanctioned one Unani College and a Civil Service training centre with lodging facility. We do not know the
fate of that. The last Government had accepted that in Kendriya Vidyalayas, a new category would be created for
economically backward classes and minorities. The Kendriya Vidyalayas are not accepting this category.

Now we come to Jan Shikshan Sansthan. There are still 88 districts remaining where this has to be formed. We come to JNV.
The last Government had taken a decision that a section each from Class VI to VIII would be introduced. That decision is still
pending. What about diversity index? Where has the diversity index gone? What is UGC doing? This Government is in a
continuing form.

About the Sarva Shiksha Abhiyan, | would request the hon. Minister to kindly freeze it at 40 per cent. The States are in no
position to meet the financial constraints. The States cannot do with the financial constraints. There is an immediate need for
convergence. My request to the hon. Minister is to ensure that the literacy levels of Muslims are increased. | would request
you to start the conditional cash transfer scheme for the Muslim minorities. What is the fate of the Fatmi Sub-Committee? Last
time, the MoS had called a meeting. It had recommended so many things. We do not know about that. There was a mention of
the hundred model schools. What will be the share of the Muslim minorities? These are my views that | have put forward in a
very concise way. | hope the hon. Minister will respond to it.

SHRI ANTO ANTONY (PATHANAMATHITTA): Hon. Chairman, Sir, | thank you for this opportunity. | consider this moment as
a great privilege to share a few words on the Demands for Grants relating to the Human Resource Development Ministry in this
House of the people.

First of all, | express my sincere gratitude to Shrimati Sonia Gandhi to have provided me an opportunity to be here, in the
great shrine of democracy, the Indian Parliament.

Our former Prime Minister Shri Rajiv Gandhi had a dream about young India. His dream has come to reality now in the literal
sense. As we know, almost half of the Indian population is below 25 years. Almost ten per cent of them or 12 crore are
between the ages of 18 and 23. If we consider in terms of India's demographic nature, we have to say that ours is the
youngest country in the world. The fact clearly demonstrates the emergence of a new young and vibrant India.

Sir, as you know, human resource is the most valuable resource in any nation. Human resource has the capacity and
capability to convert any resource into productive assets. The task young India faces now is to make human resource a
valuable resource. The only way to achieve this goal is to enhance the knowledge and skills of our people through education



and training. Transformation of illiterate masses into literate men and women is the greatest mission started by our great
visionary Pandit Jawaharlal Nehru. No wonder from the very outset of our Independent India has given utmost priority to the
education sector.

I come from the most literate State in India. We the Keralites consider education as the most important gift in the world. It is
the result of laudable efforts made by missionaries and benign kings.

MR. CHAIRMAN : The remaining speech you can lay on the Table and it will be considered as a part of the proceedings.

SHRI ANTO ANTONY : | will conclude within two minutes, Sir.

Long back they were concerned with the construction of a strong educational system in Kerala. This led to the universalisation
of education in Kerala. This contributed immensely to strengthen the secular fabric of Kerala society.

My Constituency has one of the highest literacy percentages in India. It has one of the best primary and secondary
educational networks. Still we do not have any institution of higher education of national standard. | take this opportunity to
request the hon. Minister to start a second campus of the newly started Central University in Pathanamathitta. At present, the
University is situated in the northern part of Kerala at Kasaragode which is almost thousand kilometres from the Capital of
Kerala. If a second campus is established in Pathanamathitta, it will be easily accessible to all the regions of Kerala.

| take this opportunity to appreciate the UPA Government for launching scholarship schemes for college or university students.
| would request the Government to allot more funds to the Educational Loan Interest Subsidy Scheme so that it could be of
great relief to the students pursuing professional education.

| draw your kind attention to the unjust loan and interest systems existing in some States, for instance in Kerala. Banks impose
up to 13.5 per cent interest on these loans. For getting loans students have to submit collateral to the concerned bank. This is
not only against the rights of the students but also in violation of the directions given by Government of India for grant of loans
without collateral security. By taking this stand, banks are denying the right to education to brilliant students who come from
poor families.

MR. CHAIRMAN: The remaining speech you can lay on the Table. The time available is less and the Minister has to reply.

SHRI ANTO ANTONY : Moreover, now the banks grant only fifty per cent loan to the students. All these provisions are against
the interest of the students.

| would request both the HRD Minister and the Finance Minister to urgently consider this matter and direct the banks to adopt
student-friendly schemes. As per the directions of the Centre, educational loans should be granted at low interest without
collateral. Being an educationally advanced State Kerala deserves higher education institutions like IIT and IIM. It is a long
pending demand of the State of Kerala and | hope the Ministry of HRD will consider it favourably.

Hon. HRD Minister Kapil Sibal has announced a wonderful 100 days' action plan which, if implemented, is obviously going to
change the education landscape of India. The action plan reflects the vision of a great statesman for the next generation.
However, transformation of this vision into reality needs more allocation of financial resources. Given the resources constraint,
it is extremely imperative to encourage public-private partnership. This equally necessitates benign and flexible banking laws.

Sir, | lay the rest of my speech on the Table.

*| consider this moment as a great privilege to share a few words on Human recourse development in this house of
people.

First of all | express my sincere gratitude to Smt. Sonia Gandhi to have provided me with an opportunity to be here, in the
great shrine of democracy, the Indian Parliament.

Sir, our former Prime Minister Shri Rajiv Gandhi had a dream about young India. His dream has come to reality now in the



literal sense. As we know almost half of the Indian population is below 25 yrs. Almost 10% of them, or 12 crore are between
the ages of 18 and 23. If we consider in terms of India's demographic nature, we have to say that ours is the youngest country
of the world. This fact clearly demonstrates the emergence of a new young and vibrant India.

Sir, as you know, human resources constitute the most valuable resource in any nation. Human resource has the capacity
and capability to convert any resource into productive assets. The task Young India faces now, is — to make human resource
a valuable and skills of our people through education and training. Transformation of the illiterate masses to literate is one of
the greatest missions started by our great visionary Pandit Jawaharlal Nehru. No wonder, from the very outset of one
independence, India has been giving most priority to the education sector.

We have launched various schemes. Over years, we could achieve our goals regarding primary education to a substantial
extent. However, in a globalised world we cannot be satisfied with this mere achievement. We have to think beyond and make
deliberate efforts to think about higher education seriously.

Sir, | come from the most literate state in India. We the Keralities consider education as the most important gift in the world. It is
the result of the laudable efforts taken by the missionaries and benign kings. Long back they were concerned

with the construction of a strong educational system in Kerala. They provided education irrespective of caste, creed and
religion. This led to the universalisation of education in kerala. This has contributed immensely to strengthen to the secular
fabric of Kerala society. | am especially happy that | represent the district which has achieved 100% literacy first time in the
country.

Sir, today education plays a major role in the socio-political and economic life of Keralities. One third of the 3 crore Keralites
work outside the state or abroad. It is their education that helped them to attain jobs in other places. Therefore | consider it as
my duty to speak about education in specific-in human resource development in this distinguished platform.

As per the survey conducted by a leading weekly, only one out of nine students joins college. India has one of the lowest
higher education enrolment ratio of 11%. It is 83% in the United States. It shows the poor condition of higher education in
India.

Moreover, a study by the National Accreditation council shows that 90% of the colleges and 70% of the universities that the
council graded were of poor quality. Due to the poor quality of the higher education in India, the students prefer to go abroad.
Indian students spend 7 billion dollars every year for getting education from foreign universities.

According to Mahatma Gandhi, "Education is a process of bringing the best of students. That means education system has to
make a student able to contribute more in the learning process."

Sir, unfortunately we follow a spoon feeding system of education. If | were to quote the words of the committee on Renovation
and rejuvenation of higher education headed by Prof. Yashapal | quote, "most instrumentalities of our education harm the
potentiality of human mind for constructing and creating new knowledge. We have emphasized delivery of information and
rewarded capability of storing information. This does not help in creating a knowledge society.

Another observation of the eminent educationist Prof Narendra Yadav, Member of Planning Commission, who is the former
Vice Chancellor of Pune University that there are universities in India that have not revised their syllabus for more than 30
years. Thus, the spoon feeding system of teaching and outdated syllabus has become the hallmark of the higher education in
India.

We cannot compete with these outdated facilities in a globalised world. | was shocked at the findings of a recent survey that
only one out of 10 Indian students has a degree of Humanities and only one out of 4 engineering graduates is employable.
Therefore periodic review of the curriculum is very important.

Sir, Education should be society oriented and it should satisfy the needs of the society. For instance the American education
system is the backbone of Technology industries in that country. The U.S. currently accounts for over a third of the entire
worlds output of articles in Science and Engineering. India in contrast accounts for less than 3% of research papers
published. This is the impact of Teacher oriented spoon teaching system of Education.

Our students or researchers have very less to contribute to society it should be changed. We have that responsibility to realize
the dream of Mahatma Gandhi by making our researchers able to contribute the best of the society.

Sir, my Constituency has one of the highest literacy percentage in India. It also has one of the best primary and secondary
educational networks. Still don't have any institution of higher education of a national standard. | used this opportunity to



request the honorable Minister to start a Second Campus of the newly started central University in Pathanamthitta. At present
the University situated in the northern part of Kerala, Kasargode. Its almost 1000 K.M from the capital of Kerala a Second
Campus is established in Pathanamthitta. It will be easily accessible to all the regions of Kerala.

Sir, | take this opportunity to appreciate UPA Gowt. for launching Scholarship Scheme for college and university student, |
request the Gowt. to allot more fund to the educational loan interest subsidy scheme so that it could be great relief to the
students pursue professional education.

Sir, | draw your kind attention to the unjust loan and interest system existing some states for instance in Kerala Banks impose
up to 13.5% interest on loans. For getting loans students have to submit collateral to the concerned banks. This is not only
against the rights of the students but also the violation of the directions given by the Gowt. of India to grant loan without
collateral security.

By taking this stand banks are denying the right to education of the brilliant students who hails from poor family background.

Moreover, now the banks grant only 50% of loan to the students. All this provisions are against the interests of student. So |
request both HRD Minister and Finance Minister to urgently consider this matter and direct the banks to adopt student's
friendly schemes. As per the intention of the centre, the education loan should be granted in low interest without collateral.

It is pertinent to mention the major role played by IGNOU. IGNOU is playing major role to provide access to higher education to
all section of population especially to the disadvantage groups. The initiatives taken by the IGNOU to provide courses that
satisfy the needs of the society launching of community colleges are the best example of its commitment to the society. |
request the Gowt. to give necessary direction to other universities to launch society oriented courses.

Being educationally advanced State Kerala deserve higher education institutions like IIT and IIM and it is a long pending
demand of the State of Kerala and the ministry of HRD will consider it favourably. Honourable Minister for HRD Shri Kapil
Sibal has announced a wonderful 100 days action plan which, if implemented, is obviously going to change the educational
landscape of India. the action plan reflects the vision of a great statesman for next generation. However, the transformation of
this vision into reality needs more allocation of financial resources. Given the resources constraint, it is extremely imperative to
encourage public-private partnership. This equally necessitates benign and flexible banking loans.

The knowledge commission always stressed on the qualitative improvement of research institutes that could bring forth more
patented invention. So we need a superior research infrastructure upon which private sector could have confidence.

Welcoming foreign universities to the Indian soil is a welcome step. Utmost caution is required to ensure that these universities
are world class in their home countries and they are capable to impart qualitative education in India.*

*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): Hon. Chairman Sir, education brings awareness, awareness leads to
transformation, transformation ushers in development. India comprises of people of different races, culture, language,
communities. Therefore, education needs to be value based. We have two kinds of education in vogue at present. One is the
education for the wealthy people. The schools, colleges, universities in our country have touched international standards. Only
the privileged few are getting admission in these institutions, receiving education and leading a better life in the society. On the
other hand, we find that in the rural India, where 'Sarva Siksha Abhiyan' has been implemented, schools even lack the basic
infrastructure - there is no water or electricity connection, no proper sanitation facilities ; even enough number of teachers are
not there and most of them remain absent. Children from the poor rural families do not receive quality education. Members of
the SC / ST or backward communities are thus never aware of their rights. They want jobs to survive, not school education.
Therefore the rate of drop out in more in the villages. My previous Speaker has also mentioned that the number of drop outs
are increasing among the minority communities, particularly Muslims.

If education leads to development then both the Central and State Governments have to take concrete measures to improve the
standard of education. Education is in the concurrent list. If the curricula of the schools at the primary or metric levels are
merged with the central curriculum. | will definitely oppose it. We have a variety of religion culture, community, creed and



language and each is unique. The learning system thus should cater to the needs of all the

sections of the society, not just one. The State Government and the Central Government should take care of the learning
requirements of everybody and adopt the syllabi accordingly.

Now, let me put forth a few suggestions Sir. Firstly the University of Calcutta bears a heritage status. That should be
recognised as a central university. Secondly, the quality of teaching at the Madrasah level should be improved for imparting
better education to the students of the minority communities. Thirdly, the district which | hail from does not have a single
central school, engineering college, technical college or any polytechnic school at the head quarter. Thus | would like to
request Hon. HRD Minister that please see to it that in every district headquarter, such institutions are set up so that education
gets a boost and the standard is also raised. Only then the poor, hapless, downtrodden people of the society will be attracted
towards education and in turn become more and more conscious to mould their own destiny.

With these few words, | thank you for allowing me to speak and conclude.

MR. CHAIRMAN : Thank you very much for cooperating with the Chair.

Shri Mahato, you can speak for only three minutes. Like our friend who spoke just now, you should be very brief.

SHRI NARAHARI MAHATO (PURULIA): Mr. Chairman, Sir, | am thankful to you that you have given me chance to participate
in the discussion on the Demands for Grants of the HRD Ministry.

You have given me three minutes, but | will conclude in 2A% minutes.

I have some points relating to this matter. Firstly, | would speak on dropouts by mostly the tribal students and the
backward students of the rural villages. They are dropping out from the schools. The SSA is trying to manage it, but due to
poverty, the rate of dropout is increasing day by day. My humble request to the Government through you, Sir, is that we need
to inspire the tribals, the Scheduled Castes and the backward students, especially the girls, to go to school; the Government
may think of supplying bicycles to inspire them.

It is because in the remote villages, the schools are too far away. The tribal and backward community girls do not go to the
schools. If the Central Government supplies bicycles to these girls from class 8 to class 12, then the girl students will be
inspired to go to schools.

Secondly, the infrastructure of the Navodaya Schools is not so good. There is a Navodaya School in my Constituency, Purulia
(W.B.) which is an undeveloped and backward District, Purulia. Till date, the infrastructure of this Navodaya School has not
been improved.

Thirdly, in West Bengal, there is a burning problem regarding the PTTI. More than 75,000 trainee students are facing great
trouble. Most of the students have been absorbed in jobs, some have passed the PTTI course and some have completed the
course. My humble submission to the hon. Minister is to please look into the matter.

Finally, the Calcutta University is the oldest University and my humble request is that this University must be declared as a central
university.

With these words, | conclude my speech.



SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, | thank you very much for giving me this opportunity to
participate in the discussion on the Demands for Grants under the control of the Ministry of Human Resource Development.

| rise to support these Demands for Grants which were raised by the hon. Union Minister of Human Resource Development but
| do have some critical observations on certain matters that pertain to the very grim and deplorable state of affairs in the field
of educational sector, particularly in relation to Bodoland Territory as well as in the tribal dominated areas in the State of
Assam in particular and across the whole country in general.

Before coming to my main points, here | would like to highlight first the background of the Bodo medium education. | want to
draw the kind attention of the hon. Minister of Human Resource Development to the following few very pertinent points. Bodo
medium education was started with effect from 1963, that is, Bodo language was introduced as medium of instruction in the
primary stage. Then, it was upgraded up to the secondary stage with effect from 1968. More than 95 per cent Bodo students
used to take their education through Bodo medium. As on today, within Bodoland Territory as well as in other districts of
Assam, around 1000 numbers of primary schools of Bodo medium, around 500 numbers of upper primary schools, that is,
English medium language schools of Bodo medium and around 500 numbers of high schools of Bodo medium have been
languishing like anything without having been provincialised by the State Government of Assam since 1980s and 1990s due to
lack of funds. These schools have been facing untold trouble and miseries.

These schools have been deprived of the benefits of the Sarva Shiksha Abhiyan scheme because they have not been taken
over by the Government of Assam. | would like to request the Government of India to sanction a sum of at least Rs. 500 crore
as a special Central package in favour of Bodoland Territorial Government as well as Government of Assam so as to facilitate
provincialisation of these languishing schools without any further delay as a measure of rescuing the Bodo medium education.
It is a very serious situation. Here | would like to appeal to the Government of India to bring the tribal education sector under
the control of the Ministry of Human Resource Development and as a permanent feature the Government of India should make
a provision for sanctioning a minimum sum of Rs. 500 crore annually for the tribal Bodo medium education in the State of
Assam.

Sir, apart from all these points | would like put forth some of my long pending demands. There should be a Central University
with the name Bodoland Central University at Kokrajhar. There should be a Central Agriculture University with the name
Bodoland Central University. There should be at least one IIT, one 1IM, one HlIT, 10 numbers of JNVs, 10 numbers of KVs, 100
numbers of model schools, 10 numbers of quality science colleges, 10 numbers of polytechnique institutes, 5 numbers of
textile institutes set up within the Bodoland territory. | would also like to request that there should be one medical college set up
in the Bodoland territory. | would like the hon. Minister of Human Resource Development to look into these demands of the
Bodoland people without any further delay.

*In view of the aforementioned deplorable state of affairs in the sphere of education prevailing in our Bodoland territory. |
would like to reiterate the following long pending genuine demands and issues of urgent public importance for active
consideration of the Government of India with immediate effect.

Need to sanction minimum of Rs.500. crore central fund in favour of Bodoland Territorial Council (BTC) and Assam
Government to help facilitate the

provincialisation of 1000 nos. of primary schools, 500 nos of upper primary (Middle English) and 500 nos. of High schools of
Bodo medium. The Central Government should take appropriate steps to sanction minimum of Rs.500 crore central fund in
favour of Bodoland Territorial Council and the State Government of Assam to help facilitate the provincilisation of all the
ventures primary schools (1000 Nos) upper primary schools (500 nos. Middle English) and High schools (500 nos.) of Bodo
medium that have been languishing within Bodoland territory and also in other districts in Assam since the 1980s and 1990s
with immediate effect; further, the centre also should take necessary steps to provincilise all the non-provincialised schools of
Assamese, Bengali and Hindi media that too have been languishing across the whole state since the 1980s and 1990s without
any further more delay.

The Central Government of India should take appropriate steps to set up the following premier educational institutions in the
Bodoland. A Central University with the name and style of '‘Bodoland Central University' should be set up at Kokrajhavr.

A Central Agriculture University with the name and style of "Bodoland Central Agriculture University" also should be set up
within Bodoland with immediate effect.

One IIM, one IIT and one IIIT should be set up within Bodoland territory. with immediate effect.

10 Nos. of JNVs, 10 Nos. of KVs., and 100 nos. of Model schools also should be set up within Bodoland territory;



10 Nos. of model science colleges should be set up within Boldoland territory;

10 Nos. of polytechnic institutions also should be set up within Bodoland territory;

5 Nos. of textile institutes also should be set up within Bodoland territory;

One Bodoland Institute of fashion and textile technology also should be set up within Bodoland; and

The Bodo-medium education and the tribal education across the country should be brought under the control of the HRD.*
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31 Not recorded

MR. CHAIRMAN : Nothing will go on record. Please take your seat.
(Interruptions) &€} *

MR. CHAIRMAN: The Minister is going to reply. So, | request the hon. Members to take their seats. Nothing will go on record
except the reply of the hon. Minister.

(Interruptions) &€} *
MR. CHAIRMAN: After the Minister's reply, we will take up Zero Hour.
...(Interruptions)
MR. CHAIRMAN: | will not allow you. Please take your seat. Now, | request the hon. Minister to start his reply.
...(Interruptions)
MR. CHAIRMAN: Since he is not present in the House, his name will be deleted.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except the Minister's reply.
(Interruptions) &€)*

MR. CHAIRMAN: Shri Singh, please take your seat.

...(Interruptions)
MR. CHAIRMAN : Mr. Minister, you may reply.

...(Interruptions)
MR. CHAIRMAN: Mr. Minister, you can start.

...(Interruptions)

MR. CHAIRMAN: Hon. Members, please be silent.

...(Interruptions)



* Not recorded

*DR. KIRIT PREMJIBHAI SOLANKI (AHMEDABAD WEST):

Sir,  am extremely thankful to you for providing me an opportunity for my maiden speech in this great Mandir of our democracy. | am
also thankful to my party and leader of opposition Hon'ble Advaniji and Deputy Leader of House Hon'ble Smt. Sushmaiji for sharing my
views on Human Resource and Development.

The basic goal of democratic system is equal opportunities to all. here | would quote Mahatma Gandhi, saying 'Democracy is the art
and science of mobilizing the entire physical, economical and spiritual resources of various sections of the people, in the service of
the common good of all',

| would like to share my views on commercialization of education. Our leaders like Mahatma Gandhi, Baba Saheb Ambedkar,
Shyama Prasad Mukherjee and others had a dream to spread education to poorest of poor.

Education should be basic right in our democratic set up. But, unfortunately looking to the present scenario, the poor and Dalits are
forgotten, as far as education is concerned. Today, there is totally commercialization of education policy. Since few years there is
commercial approach in the field of education.

Non granted school for pre and primary education.

Here in K.G. classes and in primary education, the fee structure is exuberant. These schools are collecting nearly Rs. 500/- for
distribution of forms for admission. These schools collect plenty of rupees on name of other services e.g. Transportation, uniforms,
books etc. For Secondary education this system of commercialization prevails and standard X and Xl tuitions is almost compulsory.
The fee structure of tuition is exuberant for economical medium segment parents.

Then where is the question of poor to get entry in this capitalistic system? For the children of poor, it is very very difficult to get
admission in science and other streams. they can't afford lakhs of rupees for private tuition and coaching.

By commercializing the education, knowingly or unknowingly the poor is eliminated to avail science and other education. It is a very
very serious arrangement, which needs to be changed.

For higher education like medical, technical, management and others, the capitation fees are prevailing and | am sure that the poor
can't dream to get admission in this system.

There are many private medical, engineering and other higher educational institutes, where there is nearly 100% admission provision
on payment seat.

Iwon't hesitate to say that there is nearly 1005 reservation for rich people in these institures.
These private payment seat institutes, misguides on the name of merits among the payment class, where poor is nowhere.
Iwould like to warn regarding this system of 1005 Reservation among elite and rich class.

In our Constitution reservation was implemented to achieve social justice, but this cent precent reservation for economically rich is
nowhere social justice! It is misguiding the country on one name of so-called merit.

I strongly condemn it and such payment private institutes should be banned.

I would like to say for disabled both physical and mentally, to be more precise children with "Cerebral Palsy" requires special attention
for rehabilitation and education. Not only the children with Cerebral palsy are miserable but their parents and entire family members
have to look after them in all aspects.

These segment requires special care and provision. | request Government to take concrete actions for them.

In this Budget, Aligarh Muslim University, University in Murshidabad (West Bengal) and Mallapur (Kerala), Rs. 25 crore each grant is
allocated. | appreciate it but there is no provision for Banaras Hindu University, one of the oldest Ayurvedic University of Gujarat and



Somanath Sanskrit University. There is substantial provision for scheduled castes, scheduled tribes and others Dalit students in terms
of scholarships, education aids with subsidy and student loans.

Sarva Shiksha Abhiyan and in particular kanya kelavani should get prime importance. Government should set a goal to achieve 0%
drop out rate in primary education.

In Gujarat, since last 8 years the admission in school 1st standard is celebrated as 'Shala Pravesh Mahotsava' and acceleration of
female education as "Kanya Kelavani Rath" implemented very successfully.

Regarding, implementation of newer policies in education. Government should take state Government and educationlist into

confidence. | caution the Government regarding scrapping of standard 10th. There is many courses e.g. Diploma etc. after 10th
standard which should be kept into consideration.

Regarding single central board for 12th examination, India is a vast country and each state has its own curriculum and historic
background. Even it is difficult to achieve uniformity in educational course. Hence, Government should take all these points into
consideration for its implementation.

Iwould like to share my strong objection regarding "Reservation in posts and services Bill, 2008 which was introduced by then MOS in
the office of Prime Minister. The Bill had sought to exempt 47 premier institutes of National Importance, imparting Higher Education
including IIMs, IITs, AllMs etc from faculty reservation. This bill was passed by Rajya Sabha during the period of previous UPA
Government. When we are talking loudly regarding upliftment of SC and ST, it is absolutely contradictory act. It will lead to gross
injustice to this under privileged class. On the contrary many more concrete steps should be implemented for them. | appeal strongly to
withdraw this billimmediately and promise should be given on the floor of the House.

Sanskrit is oldest language and our own heritage and glory. Do we sit up and take notice of Sanskrit, only when some one like, say
NASA scientist Rick Briggs emphasis the importance of Sanskrit in his article on "Knowledge representation in Sanskrit and Artificial
Inteligence?" Do we need outsider to remind us that Sanskrit is not merely a language but also a repository of India's rich cultural and
intellectual heritage?

That also enjoys a pivotal position in study of comparative linguistics and no linguistic study of the world leading languages like,
English, German, French, Spanish etc. is complete without the knowledge of Sanskrit.

Sir, William Jones, the renowned orientalist and the founder of Asiatic society of Bengal, was absolutely correct when he said " The
Sanskrit language whatever may its antiquity is of a wonderful structure, more perfect than the Greek, more copious than the Latin and
more refined.

Now a days Sanskrit can be boon for career options also. In coming years, there will be more demands of Sanskrit students, they can
find employment in industries like-

7 Government agencies

[l Colleges and universities

(1 Communications industries

71 Banking sector

7 International non government organizations
1 Research Organizations

71 Indian Army etc.

1 Five best institute for Sanskrit in India are-

1) Delhi University 2) Banaras Hindu University 3) University of Pune 4) Rashtriya Sanskrit Sangathan Delhi 5) Shri Lal
Bahadur Shastri Rastriya Sanskrit Vidyapeeth, Delhi.



*SHRI ARJUN RAM MEGHWAL (BIKANER): Madam Speaker, there is a demand to open a Central University at Bikaner
(Rajasthan). The Technical Committee constituted by the State Government recommended for a Central University at Bikaner.
| request the HRD Minister to accept it.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL): Sir, | rise in support of the Demands for
Grants for the Ministry of Human Resource Development as allocated in the Budget. | am grateful to all Members of this House
who have discussed the issue of education threadbare in the course of the debate on the Demands for Grants. This gives me
hope because, | think, there was unanimity in the House that education system needs reform. Now, what direction that reform
should take and what are the hurdles to be crossed? ...(Interruptions)



At Yoo FAR (Flem): 31T Bl 3RS ST &, 39 el 7 Sifelv]...(cTau)
MR. CHAIRMAN: Mr. Minister, you can continue. Hon. Members, do not disturb the hon. Minister.
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& o AfrT 3eEeT WA qET o SO F Ao 7 3T ¥ 39 W a-AR FE I a1 TEe =
What is the meaning of "autonomy" in the context of education? | think when you want to find out the meaning of "autonomy",

look at the child, do not look at institutions, and do not look at policies. "Autonomy" will only come about when you give the
child the right to decide because he is the foundation of education. He is the recipient of knowledge. Unless you give him the
choice, he can never move forward. For sixty years we have never given our children the choices. ST GHAT & Sadgled
Yo £ 3R I Rofee 3ar & O 3¢ FaT Iar & & a1, T Tsq & 3roT R §, SR Solfa) & S,
TER FAG H IS AR T E, TN ARH HA 3R FEY ¥ e ar o

The examination results of the Tenth Board decide the career of the child, not the child deciding what his career should be.
That is the dilemma that the education in this country faces. Do you want to give the child the right to decide or do you want
examinations to decide for the child what he should do in life? You will give autonomy to the child when he decides, not when
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Similarly, if you give that autonomy to the child in school, you will have to give that autonomy to the child in college and you
cannot give autonomy without expansion. It has no meaning because you are narrowing the choice of your children if you do
not have enough institutions in India.
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opportunities." Why? It is for the autonomy of the child. How will you get expansion of opportunities unless you allow
investments within India in the education sector? Our total need is something like Rs. 4,00,000 crore. EI%T oy cIﬂi’f Eh'flff, PR
& g 0O P ASe 93 G &1 o T T UYmr 3nuem, T o sarcHe ¥ MW 3R SITHT FaT & AR,
AST-TET TWHR PN, TGT ¢ TR el &F TF I, 36 SR H H g F FA3am, olfehd SaveHT o oot a5
q@ﬁ?ﬁaﬁmmmﬂwaﬁsﬁmﬁrﬁmml T 39 SR H drar g 3R H 30 91T 39 aF
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TR & A TRT 9r RIS vl & R T A ¥ FH 3T SEICHIE dlel aliell & HEAT R &,
W%%%W@Wmﬁl mmmmﬂm?‘lﬁ@l Has he any experience in
the education sector? What are the years of experience that he has? All those stipulations can be set out by an expert body of
academics, an overarching body which controls the Education Policy and it should give the contours of that Education Policy
for the future of this country in the context of the market needs of this country and in the context of the research needs of this
country. Once that body is set up, then whoever crosses the entry barrier is entitled to set up a university. Why should there
be a concept of a 'deemed to be a university?' What does that mean? If you cross the entry barrier, you will be entitled to set
up a university and that overarching authority of academics will ultimately give a final certificate to allow the university to
function once all the entry barriers are fulffilled in terms of infrastructure, in terms of faculty, in terms of equipment and in
terms of other things and that will be constantly under review by that authority. You can have a separate accrediting agency
which accredits institutions in terms of quality and that accreditation needs to be looked at every two years or three years. &1
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MR. CHAIRMAN : It is 7 o'clock now. If the House agrees we can extend the time of the House till the passing of the Demands
for Grants relating to the Ministry of HRD and Special Mentions are over?

SEVERAL HON. MEMBERS: Yes please.
MR. CHAIRMAN: All right. The time of the House is extended till that time. The hon. Minister may continue.
SHRI KAPIL SIBAL: Thank you.

If that accreditating agency again, a professional body, is set up, you will have politics far removed from education and only
quality institutions will come up, which Shrimati Supriya Sule was talking about. So, you meet the concept of expansion, S
Hor gl and quality in this process. All institutions must be inclusive and we will not compromise on that in matters of
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we have a debate on education we are slaves to our own convictions, and we continue to be slaves to our own convictions. If
you want to free education, free yourself from your own convictions because the time has come for you to change. The
country needs it, and our young people need it. 31d a»—é AT TeEdl of ool 30| H FHIRRI ah 5-10 Fele &
Tl o SIS Sl dIecl &1 FIpeid A a1 el &g &1l 3H H Sl oFgh TGN |....(CHIUIA) Rl AT Tedd o
el o H ST et § fF & R AR S gART ST ¥, ¢ 3 @ §, g FH G g3 13100 FS &H
e 2T
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AR TG g gl WWWWWWW%WT@%%I We conducted a study on teacher

attendance in 20 States on a sample basis in three to four hundred schools. On three independent unannounced visits, we
found that teacher attendance was from 75 per cent to 80 per cent. ar sﬁ?ﬁ TR gleld & aﬁ‘r %’, I & 9Fd A

Srer ﬁ'@ﬁc{ ST &l Sl RS gloid el &1 Wherever there is a good community support system, the teacher
attendance and performance is better.
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S we Taé e %, Sl WISt §, 3oTeh hieU fob agl 36 9O H9RET Wl The greatest worry is that though
Sarva Shiksha Abhiyan has served its purpose, yet when children move to Class VI, Class VIl and Class VI, the drop-out
rate is anything up to 46 per cent. That is why, we have the Gross Enrollment Ratio of 12 per cent. So, the real problem lies
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S S ke A8 adr ¥l 3 TCHT B TEH F IX F APIGR SN o TGl 33T §1 But under SSA, for tribal
areas, the norms for SSA are relaxed. In tribal areas, SSA school can be established if there are 10 children; even 10
children. The required norm is 20 children in other areas. S ﬁmmaaﬁ%%ﬂawﬁw@m%aﬁa
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gradually, they switch over to the English medium by the time they reach class VIII. In Jammu and Kashmir especially, Urdu is
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Ru § they are better than even Group A in Civil Services, better than IAS. The pay fixation guidelines have been issued by
the Ministry of Human Resource Development to all the States. We have committed that we will provide 80 per cent of the
arrears from 1.1.2006 to the States, whichever implement the pay review of teachers. 31d SH?EI' ey a‘-@' '@I?-ﬂ' EIT%Q’I ETIG([ S
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It is better to have a law than not to have a law because at least you will regulate the fly-by-night operators, those who are
exploiting the Indians, and we are not going to allow any and every foreign university to come into this country. There is going
to be a regulating process. We will allow such institutions which are in our national interest in such areas which are in our
national interest. But it goes back to the issue that | started with, autonomy. The child, the young person, the young girl who
wants to study, should have the autonomy to study in the institution that he or she likes.

So, we should allow all kinds of experiments to take place in the field of education, public-private partnership, private
enterprises, managing Government schools or municipal schools, Government schools giving quality education, the Right to
Education Bill being passed, model schools being built up, things to be done especially for minorities, Scheduled Castes,
Scheduled Tribes and for the OBCs. It is because we need them to rise to the top of that pyramid. They are at the bottom of
the pyramid. They must rise to the top and compete with the rest and walk with their heads high that they too are there to
compete. We want them to do that and we will give them opportunities for that. 3TTslhel af H & @ §' fF @g dt W ar
Fs Hed TR a‘jﬁaﬁaa ¢, [T gl RS oe] faT §, it has been a very successful experiment.
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Heled, STl o ARG 1 HIT ¢, U6 TE¥ I97 Tl g1 H Ao el et & aX & sar § & Rgeasr &
oH 5 AT §, S 3T & G of sfoeee § 3l U= s gew sfoeee &1 g au famr ﬁ?wtﬁﬁﬁr
forcetr fAveT & ARt & 30 TeH Tl ol 3T §H TaH FedlT AU &, g Tiferl WRipere 16T gl &
AT FTETINAEH RS TR E T WA A o W ¢, 98 Whae §, Ig N ITeld 8Pl gH 3Th
Fefisw T IR 3Rk & 3w FRAsH e €1 g 3T Y A8 WAl ok ot [Fef@ss &, ag difoiesd
% YR W A HSC| 36 Tl F A T WHA @ §U fRfeaser AU PR @ gem dr Hee gehgr
TR, TeoT Teh & AT Tl 3R S FAT TEA &7 ITART &, IRT TeoT 38 T&T W TR &€ (Interruptions)

MR. CHAIRMAN : | am not allowing the Member to directly ask question to the Minister now. Let the Minister complete his
reply. No, | would not allow this. Nothing is going on record. Except the speech of the Minister, nothing is going on record. |
am not allowing.

(Interruptions) &€, *

SHRI KAPIL SIBAL: So, | am again very grateful to hon. Members who have participated in this discussion....(Interruptions)

3Tk THT ST Hel Toh ST & 187 3R Reehee & faan foh gl & 3R TRt g9l o a8 Seiehofidia giem o
39eR 3R 81 I/ ... (Interruptions)

MR. CHAIRMAN: No, nothing will go on record.



(Interruptions) &€*

SHRI KAPIL SIBAL: | am extremely grateful to Dr. Murli Manohar Joshiji and all other Hon. Members of this House who have
participated in the debate and supported the Demands for Grants of my Ministry. | am thankful to all of them.

* Not recorded

MR. CHAIRMAN : | shall now put the Demands for Grants relating to the Ministry of Human Resource Development to the vote
of the House.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
fourth column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year ending
the 315t day of March, 2010, in respect of the heads of Demands entered in the second column thereof against
Demand Nos. 57 and 58 relating to the Ministry of Human Resource Development.”

The motion was adopted.

MR. CHAIRMAN: | request Hon. Members to be very brief as only two minutes are allowed for each Member.



